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PREFACE 

' 1. The Brochure gives breif information about the work done 
:. by the following Committees of the Haryana Vidhar Sabha :during: the- 

& year 1985-86 . 
. 1. Public Accounts Committee.. T 

} 2. Committee on Public Undertakings. 

| ™ 3. Committec on E'stimate'\s 

w-*-g' 4. Committez on the Welfare of Scheduled Castesand Schedyled 
’3 Tribes 

.. Committee on Government Assurances 

Committee on Subordinate Legislation 

Committee. of Privileges रे I 

« S, 
¥, il - (4 A कु ' LisRany 4 जी 

Business Advisory Committee, 

House Committee. 

Library Committee. i T 

Committee on Petitions, =¥ 

Rules Committee. 7 ं 
g दे 
पल का 
रियल कि नर कि) के कद ना 

CHANDIGARH : 
¥ The 110 Tunc, 1986. 

G.L. BATRA 
Secretary.
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I‘y..’s. i बा "चर न हू सपा हे है 

+ ., «-. . PUBLIC ACCOUNTS COMMITTEE, . . , - 
- i - . T 

_ 1. The committee consisted of nine members रा the Haryand 
Vidhan Sabha who were elected by the Sabha on the 21st March, 1985, 

from amongst its members according to the principle of prdportional 

representation. by means 01 single ‘transferable vote. Scth.Ram Dass 

Damija, M.L.A., फिट member of the Committee: was appointed by the. 

Speaker to be the Chdirman of the Committee on the 17th ‘April, 1985. 

. .* 2. The Committee held a total number एव 81 meetings during 
r 

* the,period under review. The names of members and the number of 

_meetings attended by each one ए them are shown in the following 

table:— ’ . o 

Sr.~Name of Member: ~ 7+ 7 Number of meetings 
<« Neo. ’ -, _attended 

I Seth Ram Dass: Dhamija . 78 
,~. 2. ShriBanarsi Dass Balmiki ~53 "o~ ६ 

3, Shri"Mangal-Sein : 19 * 
4, Shri Manphool Singh . 33 

5. Shri Roshan Lal Arya 62 

©_ हा Ch. Sahab Singh Saini 74 

*%7. Ch, Shakrullah Khan . 7 - 

8. Ch:'Surender Singh . 58 ] 

" 9. Shri Verender Sipgh S 33 । 

_ **210. Ch. Inder Singh Nain ' T 37. 

7 w#s11, Shri Lila Krishan - - Ty न ग 

T v 3 
- Reports/Accounts Examined 

t 

_ के <3 The (पदक examiined the Report of the Comptroller and 

Auditor General of India for the year 1980-81 (Civil and Revenue 

Receipts) « - ; 

. *Resignation of Shri Mangal Sein, M.L.A. representing Rohtak 

Constituency had been accepted by the Hon’ble Speaker. on, the_ 16th 

. August, 1985 from the Haryana Legislative Assembly. As a ‘consequ-. 

_ence there of -Jhi_s seat fell 'vacant in the Committee on Public Accounts. 

.« ’$xCh. Shakrullah Khan, M.L.A., xesigned from the membership 
. w.ed: 8-6-1985, on his.appointment as Minister of State, Haryana. 

**sConsequent upon the. resignation of Sarvshri Shakrullah 

‘Khan and Mangal . Sein  M.L.As, from the Committee. on Public- 

. Accounts, two memb,rs viz. Sacvshri Inder Singh Nain and Lila Krishan, 

M.L. As, were elected by the Sabha to serve on the: Public Accounts 

Committee of "Haryana Vidhan Sabha w.e.l. 27-8-1985 for the remain- 

लण्ड period ' of the year 1985-86. ' .



Meetings held and Business transacted - 

4. The dates-of® Mectidgs , the. nu'm'Bc"‘r-_o‘f' members present and businest 
teansacted at each mecting are given below दा, - 

L अत 

"Sr. , Dateof méeting Numbérof N T Datcof mieting  Numbérof . Busigesstransacted गा Busigesstransacted 
T'Ne. ) =" miethbérs ‘ s 

- - f pres:ot R o 
P R VU कि T T T P S A S S S S न वन निकल 

s
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1. 15 May, 1985 7 _ The ‘Secretery, Haryana Vidhan Sabha 
4 P 1." न dnd the Accountant 'General, Haryana 

अर जा . . explained'.the scope and functions एवं, the 
RN | . Committee to the members. . 

.- 2. 10th May, 1985 8 _The Committee framedjapprovéd™ ‘gues- 
tionfiaire का" respect of the irrepularities 

. appearing in f{He Auiit -Report for the 
T ' year 1981-82 (Civil) relating to.the Agri-- 

- culture Department, ' i i 

1Y _ora Tl 

- 

. 16th May, 1985 : ., 1. Oral examination_of" the représen- 
3. 16 Y tative of the Technical- Education Depit. 

‘L inh_ respect of paragraph 3.5 शपथ 3.2 of 
_ - the Report of the Comptrdller and” Auditor 

& ~General &f India forvthe year 1981-82 
जि . _ (Civil). 

W4 2., Oral; examination oft tht repre- 
' sentative of Education Department in res- 

.peéct of paragraphs 3.4 and- 7.2: of the 
Report of the Comptroller and Auwditor 

' . * General fof India for the year 1981-82 
दी - (Civil). . " ) 

[ 
] 

4. 17th May, 1985 8 1. 'Oral_examination of the repre- 
s sentative of Sports' Departmint in- respect 

- 4 © of paragraph 7.8 of the Reportof the 
Comptroller and Auditor. General of India 

: ., for ‘the  year 1981-82 (Civil), ; 

e . 2. Oral examination of the repre- 
P Lo fam ~ sentative- of ‘Public Hedltti Department in 
oot T ; ) redpect-of paragraphs : 4.7, 4 9) सात: 7.2 

of the Report of the Comptroller and 
PR - Auditor General of India  णि the year 

. की "1981-स2 (Civil). . 
A e 3 - - - कि - i 

5. 23rd May, 1985" - ' 9 15 The Commitice?~ postponed: the 
e, - - . oral exdmination of the representative of 
L .. * . 7 Food and, Supplies. Departinent in respect 

) of paragra%h ‘relating to the sdid “depart- 
! ment. of the Report of the Comptroller 

) " * - and* Auditor General of India for ' the 
P - Yt ycar 1981-82 {Civil), because of not, sen- 

dicg the replies by the department in 
PR R P . ‘time. थे तक के 

, _ . 2. The Committee decided to-transfer 
v, ' बह materialfreply in respect of para:No.. 
न. है * 4 - 7.12 " relating to the Housing  Bodrd: to 
नस *.. <« . the Committee on Public Undertakings 

on a suggestion by the Actourifdnt” General, 
- Haryana since ‘Housing*Board- comes. with- 

in the purview of that Committes, 
* 

-



1 2 

6. - 2Ath:May, 1985 
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9. .6th June, 1985 
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1. The Committee framed/appréved " 
सॉफ्ट questionnaire on the Report of the 
Compiroller and Auditor General of India 
for the year 1981-82 (Civil) relating to 
the -fellowing Deptts. ' 

1. Fisheries; 
- - .. " Y 

.« 2. Trrigation; and | 

लि v 

3. Colonization(now closed and - 
N . work connected 

r - therewith’ « trans~ 
- v ferred to the 

Town and Coun- 
: try Plapning. and 

L, , Agri.-Marketing 
y ¥ ' Board). 

2. Oral “examination of the Trepre- 
sentative of the P.W.D. B&R Branch 
in ‘respect of paragraphs @ 4.4, 4.5, 
4.6 and 5.1 of the Report of the Comp- 
troller and Auditor General of India for 
the year 1981-82. (Civil). नि नह 

. 3. Oral examination of the repre- 
sentatives of Food -and Supplies Départ- 
ment.ip respect एव paragraphs : 6.41 and 
6,42 0f the Repert of फीट Comptroller and-~ 
Auditor Géneral of India for the year 
1981-82(Civil),, ) RIS A 

" 4., The Committee decided to hold 
their awn meetings at Mussorrie on 14th, 
15th-and 16th June, 1985. In case non _ 
availahility of accommodation, at Mussorrie 
किट -meetings will be held "at Simla. 

o+ QOral examination of «the represen-| 
tative -.of Local Government Depariment 
in respect of paragraph : 7.7 of the 
Report” of the ‘Comptroller and .Auditor- 
Geperal of India for the year 1981-82 
(Civil). 4 - o 

) e v - 
¢ Thie Comimittee decided’ that after 16th 
Juge, 1985 the first meeting of the Com- 

.mittee’ in a week will be held at 2.15 
P.M. and on ‘the next day it will be 
‘held 4t 10.15 A.M. v N 

Aty 

1. ©Oral examination वर्ण -the ~repre-"+ 
gentative of the Education *Deptt., and 
Law.Department in respect of paragraph : 
3.4 of the Report of the Comptroller and 
Auditor General of India for the year 
1981-82(Civil). 

" 

. i 

2, The :Committee. frared/approvedd! 
questiopnaire on the Report of the Comp- 
teoller “and Auditor- General of India for - 
-the year 198182 (Civil) relating to पट 
Industrics and Finagee Department, 

=¥ - 

[ 

LR S 

-
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10. 7th June, 1985 “* 9 1 . .QOral examination of the .represens 
ot oo .- tative .of Transport Department in respect . 
I oo ! एवं “paragraphs : 6.38, 6.39 and 6.40 of { 

नौ i the Report of the Comptroller and Auditor . 
: General of India लिए, the year 1981-82. . 

(Civil). : । z 

. 11. I2th June, 1985 7 The Committee finalised the pro- * b 
grammé of the meetings to be held at 
Mussaorie from 14th June, 1985 to 16th 

4 LY 

' - ' June, 1985. 

12. 14thJune, 1985 , 8 1. The Committee scrutinized the 
o g . replies. received from the. Medical and 

. Health Deptt. in respect of paragraphs : 

की व 3.2, 5.2 and 7.2 of the Report of the दर न A . Comptroller of and .Auditor General of 
! India~ for the year 1981-82({Civil). 

. ‘2. The Committee decided to under- 
T R 3 take a study tour to Delhi sometimes 
' in the, month of August, 1985 to study 

the working of the Public Accounts of 
. - Lo t+ Lok _Sabha. : 

13. 15th June, 1985 8 The Committee’ scrutinized the replies पर 

. received from the Industries Depariment हि 

! '* जा respect of paragraphs : 6.1, 6.2, 6.3, 

" v, 6:4, 6.5 and 6.6 '0 the Report of the 
. e N Compitroller and Auditor General of India 

’ दी for: घट. year 1981-82(Revenue Receipts). 

14. 16th June, 1985 8 - . The' Committee scrutinized the addi- 
. _ tional replies‘to the. questiennaire cof the 

R LT Committee received from the Local Govern- 
दि N . ment Deptt. in respect of paragraphs .o 

7.7 of the Report of the Comptroller and 
. . Auditor General of Indiz for the year 

ot " - 1981-82(Civil).- . 

15 213t_{un_e,--_1985’ 7 Oral examination of the representa- 

E - tive ¢f P.W.D. B&R Branch in respect of 
paragraph : 6.9 of the Report of the 

; AP पे " Comptroller and Auditor General of -India 
ः ही b for the year 1981-82 (Revenue Receipts). 

1 3 

Pt 

पं. 7 रण, 1985 . है. . (वां examination of the representa- 
. ! की ‘tive of Iadustries Department in respect 
vy f of paragraphs : 6.1, 6.2, 6.3, 6.4, 6.5 
... and 6.6 of the Report of the Comptroller 

7 . - and Auditor General of India for the 
£ year 1981-82.(Revenue Receipts). by ) 

) 

17'.';._28lh June, 1985 नि 7 ™ Oral examination of the -representa- 
o ८८ e . o aon tive of Revenue Department in respect 0 

1 ६ जि मेन paragraphs’ : 5.2, 5.3, 5.4 and 5.5 of * 
पदक, el , T G- 'the report of पड Comptroller and Auditor की 

g ४ - General® of India for the year 1981-82 
= ' {Revenue Receipts). 

18", 4thJuly, 1985 .. .. . 6 * 1. Oral examination of ‘the repre- 
EEN S it 10 g s .oy seatative of Town and Country Planming ° 
kN =Ty न नर oM जन Dzpattment {(ald Colonization Depit:) in 
) . .t Py से «४. respect.of paragraph : 6.37 of the Report - 

हज है. हे gy जज .0 the Comptroller and Auditor General 
of Indig for the year 1981-82 (Civil), k]



- हि 
- + जि R \ 17 24 b 
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19, 5thJuly, 1985 7 

- " . . E 

T .- 
lllr._ N - ¥ - . 

20.. 11th July, 198% < 7 

2k, 12thJuly, 1985 8 
. 5 ] 

"23.. 18thJuly, 1985 7 

23: 19th July; 1985 “6 

24 250 July, 1985 8 

- s . A 

2. पी supersession of the earlier deci- 
sion, the Committee decided that with 
effect from sccond week of July, 1985 the 
fizst- meeting of the Committee in 2. week 
पति be: held -at 11,00 A.M. .instead of 

-2, [5 एच, atid on the next day it will 

3. The Committee: framed and ap- 
provedi. the questionnaire on the Report 
of the Comptroller .and Auditor -General 
of India for the yvear 1982-83. (Civil) re- 
lating to the Palice Deptt., Printing and, 
Stationery and Housing Departments, - 

I Oral examinatioi of the repre- 
sentative of Fisheries- Department- in res- 
pect .of “paragraph : 3.3 of the Report 
of the- Compiroller and Auditor General 
of" India for the year 1981-82(Civil). 

‘e 4 

2. The Commiitee after some dis- 
cussion- deferred the orali examination of 
the- representative of Fisheries Department 
and._ decided to make an on;the-spot ips- 
pection of Fish 8Seed Farms at Rohat 
‘(Senpepat) and Gurgaon(Damdama) etc.on 
26th* and 27th July, 1985, . 

1. The -Comniittee framedfapproved 
the, questionnaire on the :report of the 
Comptroller and Auditor General of India 
for the year 1982-83 (Civil) relating to 
Home,, Depattment, . 

i . . L 
2. Oral examination of the repre- 

. sentative एव the Medical and Health Depart- 
ment in respect of paragraph : 3.2 of the 
Report of the, Comptroller and Auditor 
Geveral of Inflia for the year 1981-82 
{(Civil}. . 

Resumption’ of oral examination of 
the represéntative of Medical & Health 
Deptt: in -respect of paragraphs : 3.2, 
5.2 and 7.2 of the Report of the 
Comptroller and Auditor General of India 
for- the year 1981-82 (Civil). 

The Committee postponed’ the oral 
. examination of the representative .of ‘Agrii: 

culture: Departiment because of la.tc receipt 
of reply from the department. 

The Cammittez decided to - postpone 
the: oral examination “of the representative 
of Irrigation Dczpartment because of late 
receéipt of reply from the department. 

1. The Committee decided to defer 
on-the-spot study [ inspection of the 
Fish Seed Farms at Sonepat ‘and 
Damdama for the present पंप view of 
inclement weather which was scheduled 
to é¢ommence_ on 26th July, 1985. 

* छह, held at 10,15 A.M. as already decided, _ 

f 

- 

डर 

o
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25. 26th July, 1985 

26, "15 August, 1985 

मा 

27. 2nd 2.तट्ठच्डा, 1985 

अ
र
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2, Oral examination of the repre= 

‘santative of Industries Department शी r1es- 

‘péct .of paragraphs : 3.1 and 7.2 of the 

Repott of the Comptroller and Auditor 

~ General of India for the year 1981.82(#ViD. 

Resumption of oral examination of 

the representative of Industries Department 

in respect of paragraph : 7.9 of the 
Report of the Comptroller and Auditor 

General एवं India for the year 1981-82(Civil)., 

1. The Committee took a seriuos 

view of the lapse on the spart of the 
Departments in sending replies late or at 

the nick of the day of the meeting and 

desired that a letter be addressed to the 

Chief Secretary for issuing suitable ins- . 

tructions impressing upon the Departments 

that any ‘laxity in sending replies _ after 

scheduled dates will be viewed seriously 

*and the concerned Secretary will be held 

personally responsible for दी: 

2, The Committee also deCided to 
cancel its meeting fixed for 9th August, 

1985, 

1. ‘Scritiny of replies received from 
the Governmentin regard to the imple- 

.mentation of recommendations/observations 

contazined in the following paragr.phs of 

17th Report of the, Public Accounts Com- 
mittee of the Haryana Vidhan “Sabha :— 

Paragraph 
. i 

31,32 & 34 

2, The Committee decided to make 
an oo-the-spot study tour of the Fish 
Seed Farms in Sonepat and Gurgaon 
Districts on 23rd and 24th. August, 1935 
and. 'to conduct the oral examination of 
the representatives of the Fisheries Deptt. 
immediately after  एश the spot inspection 
which  the ‘Committee postpoaed 
1in their earlier meeting Meld .on 25th July, 

. 
A 

. Drafting एव part of 23rd Report of 
the Public Accounts Committee on the 
Report of the Compitroller and Auditor 
General of India for the year 1980-81 
(Civil) relating to the following depart- 
ments  — 

Fl 

I. Animal Husbandry; 

2. Public Healih; * 

3. Printing & Stationery; 

4. P.W.D.B&R; 

5. Welfare of Scheduled Castes & ) 

L
t
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1 N . SO SO R 2 *3 4. 3 B 

. " v Backward Classes;and o 

.- 6. Food and Supplies « . 3 

0 oA T b O I e B 
- partmient in repect of paragraphs 

3.8, 3.9, 5.3,6.43 and 7.2 of the Repert 

=~ of कह Comptroller-and Auditor- General 

r of India for the year 1981-82(Civil).~ 

. 2. The Committee decided to post- 

रॉ pone the oral examination of the re- 

v presentative: of Development Department 

- - fixed for 16th August, 1985 to ane of jts 

प् subsequent meetings. . 

] tative of Iirigation Department in respect 

. vt of paragraph : 4.1 of the Report of the 
Comptroller and Auditor General of India 

- for the year 1981-82 (Civil). 

30. 22nd-August, 1985 5 7 Oral examination of the  represen- 

31. 23rd August, 1985 6 The Committee assembled at Chandi- 

B - : * garh and visited Fish Farms at Rai, Distt. 

Sonepat and held discussions with the 

. . - representative of  Fisheries Department/ 

i Fish Farmers. =, , 

32. 24th August, 1985 6 The Commitiee visited Fish Seeds 

' ' Hatchery/Farms - at  -Damdama and 

Village Tandhera Distt. Gurgaon cand held 

) . discussion * with the. representative of Fish- 

) eries Department/Fish Farmers. 

33, 20th August, 1985 7 Oral examination of the represen- 

ः tative of Industries Department in respect 

. of paragraph : 3.1 of the ‘Report of the 

P Comptroller and Auditor General of India 

- v for the year 1981-82 (Civil). 

34, 30th August, 1985 ° [ Resumption of "oral examination of 

s . the representative  of Industries Depart- 

v ment in respect of paragraph : 7.11 of 

Y s the Report of the Comptreller and Anditor 

. ‘o General of India for the year I981-82 

I (Civil). 

35, 5th September,1985 5" 1. Resumption, of oral examination 

- of the reépresentative of Agriculture Deptt. 
in rtespect of paragraph : 6.43 of the 

/ . - Report of- the Comptroller and Awuditor 
] General of India  for the  year 

1981-82(Civil}). - 

. . . » %2, Oral examination of the repre- 
i sentative of Development Department jn 

; respect of paragraph : 7.5 of the Repost 
- . of the Comptroller and Auditor General 

of India for the year 1981-82 (Civil). 

36. 6th Scptem‘bcr, 1985 - 3 .. जगा examination of the representa- 
. * tive: of Finance Department in respect of 

* - paragraph @ 2.2 of the Report of फिट 
Comptroller and Auditor General of India 

-, for the years 1981-82' and 1982-83 (Civil),”



1 ] 

37. 12th September; 1985 

i 

“38. *13th'Ssptember, 1985 

39."3rd October, 1985 

40, 4th'October, 1985 

था. 10th Octcber, 1985 

सेठ 11th October, 1985 

r - 
o 

> 

'43.-*17th October, 1985 - 

i
l
 

3 
Oral examination of the representa- 

tive of Sports Department in respect of 
paragraph® : 7.8 of ~the-.Report +of ~ the 
Comptroller and Auditor Genegral of India 
for the year 1981-B2(Civil) 

Oral examination of the represen- 
ttative of Town and Country Planning 
Department, Agriculture’ Department, Urban 
Development Authority and Agricolture 
Muarketing Board in respect of paragraphs 
6.37.1 to 6.37.9 of the Report of the 
Comptroller and Auditor General of India 
for the year 1981-32(Civil}. 

Oral examination of the .represen- 
tative of Tramsport Department in respect 
of .paragraphs : 4.1, 4.2, 343, 4.4 & 
4.5 of the Report of the Comptroller 
and Auditor General of India for the 
year 1981-82(Revenue Receipts.) 

Resumption of oral examination of 
sthe .representative of Transport Department 
in respect of paragraphs : 4.6, 4.7, 4.8 & 
4.9; of the Report of the Comptroller 
and Auditor General of India for the 
yvear 198182 (Revenue Receipts) - 

1. The Committee decided to post- 
pone the oral ‘examination of the represen- 
tative of Sports Départment fixed for- 10th 
October, 1985 and to examine it during 
the month of December, 1985. 

- 2. The Commiitee also décided (0 
postpone the oral examimation -of the 
representative’ of Development Department 
fixed for the 110 and I7th October, 1985 

The Commitiee decided to under-. 
tike, a stedy tour to the States of 
Rajasthan, Gujarat and Apdhra Fradesh 

from about 15th WNovember, 1985 सात, 
" also 'decided to visit Ajmer & Udaipur in 
Rajasthan . and *Gir Forests *& Somanath 
«temple in Gujarat during the said :tour. 

1. The Committec decided to post-. 
pone the oral examination of the repre-. 
sentative of Agriculture Department fixed 
for 17th- October, 1985 on the rcquest 
made by the Commissioner and Secretary 
to {Jjovt.,, Haryana, Agriculture Deptt. - 

:2. The Committee also decidedto 
postpone the tour programme to the States 
of Rajasthan, Gujarat and Andhra Pradesh 
to be commenced from I15th Nowvember 
1985 decided in its ecarlier mceting held 
on 1111 OQctober, 198 

3. The Committes also .decided that 
the representative of Sports Depariment 
and Finance Deptt. be called toappear 
before the Committee in its subsequent 

-



2° 3 4 . 

45. 

47, 

8. 
4 

* meetings for oral examination in respect 
s . of i paragraph : 7.8 of पीट Report of the 

Compiroller and .Auditor General of India 
P for the vyear 1981282 (Civil). 

.. .18th October, 1985. 7 Thé Committee -decided ६0 postpone 
th: oral eXaminaiton ef जीव representsitive 
.oF“Fisheries Departmient fixed for 18th 

2 “QOctober,. 1985 on the request of the 
' Commissioner and Secretary fo Govt,, 

§ Haryana., Fisheries Department to a subse- 
‘quent  date. . 

i 

24th October, 1985. 4 1. Oral examination of the repre- 
ot ' sentative of Co-operation Departmént in 

respect.  of paragraphs 67T & 
. 6.8 of the Report of the Comptroller 

.- and Auditor General of India for फिट, 
. year, 1981-82 (Revénue Receipts). 

. 2. Oral examination .of the repre-. 
sentative of " Fisheries Department in res- 

* pect of paragraph : 3.3 of the Report 
. . of the Comptroller and Auditor Gengral 

of India for the year 1981-82 (Civil). 

. 2-5th'!00t0'ber-,—1_-985 5 Resumption of oral -exam__i'nafion' of 
the. representative of Development Depart- 
ment in respect of paragraph 2 7.5 of 

: the Report of the Comptroller and Auditor 
= . General of India for the, year 1981-82(Civil) 

7 f .. दे . N 
530th Gcteber, 1985 _6 1. The Committee deferred the oral 

i ) examination .of the representative  of 
Forast Department in respect एव paragraph : 

‘ 6. 10 of the Report of the Comptroller and 
Auditor General of India for the year 

» , 1981-82 (Revenue Receipts); on the request 
लि made by the Commissioner and -Secretary 

. of the Department. 

« 2. The Committee also’ decided to: 
rdefer the oral examination of the re- 
}presentative of the Excise and Taxation 
‘Deptt. . s 

ः 3. Thé Committee framed/approved 
' - the questionnaire on the Report of the 

. «Comptroller apd Auditor Geéneral of India 
- for the year _ 1981-82 (Civil) relating to 

" the- Co-aperation Deepartment. 

pone the oral examination of the re- 
. v presentative of Sports Department in res- 

4 pect of paragraph : 7.8 of the Report 
of the Comptroller and Auditor General 

- .of lndia for the year 1981-82 (Civil),, fixed 
. . जा the month of November, 1985 on the, 
€, * " request made by एड “‘Financial ‘Commis- 

' . : sioner and Secretary of the Department 
- - - and decided to examipne him some time 
B . - ~in”the 2nd week of December, 1985, 

[ 

'.»m-"Nofi\fcmber,_ 1983 7 1. The Committee decided o phst-
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49, 

50. 

L 

51. 

52. 
ey 

33, 

54. 

न 

8th November, 1985 6 

path November, 1985 6 
r 

15th November, 1985 6 

21st November, 1985 5 

22nd November, 1985 ° 4 

28th November, 1985  * 3 

2. Oral examination of the repre- 

sentative of Agriculture Department and 

Town apd Country Plapning Department 

in respect of paragraphs : 637.1 to 

6.37.6 of the Report of the Comptrolier 
and Aunditor General of India for the 

vear 1981-82(Civil). 

1. The Committee decided’ to post- . 
pone the oral examination of the इन 

presentative of, Finance Department in 
respect of paragraph : 2.2 of the Report 

- of the Comptroller and Auditor General 

of India. for the“ycars 1981-82 and 1982-83 

(Civil); fixed for 14th November, 1985 on 

the request made by the departmental 

representative. . 

2. Oral- examinafion of the repreg 
sentative _of the Excise and Taxation ™ 
Departmefit in respect _ of paragraphs : 

1,5, 1.6, 2:1, 2.2, 2.3 & 2.4 of the 

Report of the Comptroller and Auditor 

General of India for the year 1981-82 

(Revenue Receipts). 

Drafting part of 23rd Report of the 
Public Accounts Cominittee on the Report 

of the Comptroller and Auditor General 

of Tndia for the year 1980-81 (Revenue 
Receipts) relating to the  Co-operation 
Department and Industries Department. 

Drafting part of 23rd Report of 
the Piblic. Accounts -Committee on the 

Report of the Comptroller and Auditor 

General of India for the year 1980-81 

(Revenue Receipts) relating to the following 
departments — 

1. Revenug; 

2. Trausports; 

3, Agric‘ulture ;and 

‘4. P.W.D.B&R 
[ 

_ Oral examination_of the representative 
of the Bxcise and Taxation Depariment 
in respect of paragraph : 5.1 ‘of- the 
Report of the Comptroller and Auditor 

Gseneral of India for the year 198]-82 
(Revenue Receipts). 

Oral examination of the representative 
of the Fxcise and Taxation Deptt. in 

respect of paragraphs : 2.5, 2.6, 2.7 & 

2.8 of the Report of the Comptroller 
and Auditor General of India for the 
year 1931-32 (Revenue Receipts). 

_ Oral examination ‘of the reresen- 

tative. of Excise and Taxation Department 
in respect of paragraphs : 2.9, 2.10, 3.1 

and 3.2 of the Report of the Compiroller 

v
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55: 29th November, 1985 

ks 

" 

56. 'Sth Decembet, 1985 

जी 

LY 

57, 6th December, 1985 

. 

1] 

58. [2thDecember,1985. 

b3 

3 

5 

5 

7 

and  Auditor  General of  India 
for the year 1981-82 (Revenue Receipis). 

Oral examination of the representative 
of Excise and Taxation .Department in 
respect of Paragraphs : 3.3, 3.4, 3.5 
and 4.10 of the Report of the Comptroller 
and Auditor General of India for the 
year 1981-82 (Revenue Receipts). 

1. Oral _examination of the re- 
presentative of Irrigation Deparfment in 
respect of paragraph : 4.1 of the Report, 
of the Comptroller and .Auditor General 
of India for the year 1981-82 (Civil). 

2. The Committee decided to exa- 
" mine the representative of Co-operation 

‘Department on the 12th December, 1985+ 
instead of [3th Decémber, 1985 on the 

request made by the departmental re- 

presentative. 

1. Oral examination of the repre- 
sentative of-the Irrgation Department in 
réspect of paragraphs @ 4.1, 4.2, 
and 4.8 of the Report of the Comptroller 
and Auditor General of India for the 
year 1981-82 (CiviD). * 

2. The Commitice -decided to. post- 

pone the oral examination of the re- 

presentative of the Finance Department 
in respect of paragraph : 2.2 of the 

Report of the Comptroller and Auditar 
General of India for the years 1981-82 & 
1982-83 (Civil) because of non receipt of _ 
replies from the departments by the = 

Accounfant General and decided to exa- 
mipe in the 2nd week of January, 1986. 

1. The , Committee  decided . (0 
undertake the four,_of the States  of 
Andhra Pradesh, Ofissa_and Union Terri- 
tory. of Goa w.e.f. 10th January, 1986 
alongwith the Comuiittec of Privileges. 

_ 2, Oral examination of the rapresen- 
tative of Farest Department, in respect 

. of paragraph : 6 10 of the Report of the 
Comptroller and, Auditor General of 
India for the year 1981-82 (Revenue 
Receipts). ) . 

3. Oral’ examination of the repre- 
seatitive of Sports Department in respect 
ocf paragraph : 7.8 of the Rzport of the 
omptroller and Auditor General of India 

for the year 1981-82' (Civil). 

4. Oral examination -of ihe repre- 
sentative of Co-oparation Department in 
_respect of paragraph : 7:13 of the Report 

. of the Comptroller and Auditor General 
of India for the year 1981-82 (Civil).
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59. '13th Dacember,1985} 7 

60. [9th December; 1985 51 
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61. .20th:December; 1985 , 5. 

I. The Committee. decided (0. cancel 
ही .meetings fixed for 26th and 27th Dec., 

1985 ’ ’ 

2. एव! examination. of the reprerr 

gentative of Co-operation Department ‘in 

respect of paragraphs 7.14, 7.15 & 

7.163 of the Report of the Comptroller 

and * Auditor General of India for the 

vear- 1981-82 (Civil). . 

1. The: Committeer framedfapproved:> 

the questionnaire on the Report of the 

Comptroller and Auditor General of India 

for- the yéar 1982-83 (Revenue ‘Receipts) 

relating to the following departments :— 

1. Transpori; 

* Revenu¢; 

Industries’; 

Co—o'_peration डर " 

Excise and Taxation ; 

PW.D. B&R; and - 

SR
 

का 
छह 

मी 
है? 

1? 

Irrigation 

2. Scrutiny of replies received from 

the, Government in. regard to the imple- 
mentation of observationsfrecommendations 

contained in the following paragraphs 

of varibus Reports of the Public Accounts 

Committes of the Haryana Vidhan Sabha ! 

Paragraphs Feports 

' हप0 5. _ 3rd 

6,8&9 . 61h. 

-16 ) 7th 

1. Drafting part of 23rd Report 

of the Public Accounts. Committee on 

the Report of the Comptroller and Auditor 

General of India for the year 1980-81 

(Civil), relating to the following -depart- 

Yments; बना 

L Social Welfare | 

2. lIrrigation ; 

3. Lotterics; and 

4. Medicaland Health 
पा 

. . 2. Scrutiny of replies received from 

1 the Government in regard to the imple- 
\  mentation of observations/recommendations 

contained in the folloh_win'g paragraphs of 
Evarioys Reporis of the Public Accounts 

4 

1]
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1 2 . - 7 ..______.________.____.____________________._ 4 

L ; ः नाप फिट of the Ha'r.yana-\Vidhan. Sabhar— 

e ' ः ., ] P..a'rag-raphs " Reports -, ’ 

. . O 33434 "तु 
. ' ' 21 o 15th 

: 28 A 18th 

62. '2nd'Ja_nua,ry,'1986__l ] 53¢ . 1. The Committee postponed पट ' 
- oral examinaton of the represehtative 

of the Agriculture Deptt. fixed for 3rd 
January, 1986 on the request made by - 
the Commissioner and Secrefary to Govt., 

- Harvana, Agriculittre Department. 

* i 

P i 2. The Committee also postponed 
b the oral examination of the representative 

of the Iirigation Department fixed for 
2ad January, 1986 on the request made 

. e ८”. . by the Financial Commissioner and -Sec- 
. - retary. to Govt,, Haryana, Irrgation & 

. : Power Depastment. N 

. 3, The Committee approved and 
finalized the part of 23rd Report of the 
Public Accounts Committee on’ the Report 

. of "the Cpmptroller and Auditor' Genefal 
. ’ of India for the year 1980-81 (Civil) re- 

lating to the following departiments :— 

1. Animal Husbandry ; 

2. Pablic Health 

3. Pr'inting&S_tat‘ion_ery : 

4. P.W.D.(B&R); 

’ 5; Welfare of 'Scheduled Castes 
- . 2 and Backward Classes; a‘nd 

1 : . 6. Food and _AS'up_pIi&s'. . 

4. The ' Committee in view ofthe 
- : : information _received from the Goa As- 

- 1. . sembly  decided in sup_crsession_h_‘ of its 
. earlisr 'decision ‘to undertake the study 

tour to the States of Rajasthan. and 
T Bihar separately from about 15th February; 

. 1986. * ' 

63. 3rd January, 1986 6 The Committee finalised part of पड 
© . R 23rd Razport -on the Report” of the Com- 

~ troller and Awnditor General of India for 
i ’ , the: vear 1930-81 (Revenue Reccipts) re- 

lating to ‘the following departments दर 

. 1. Co-opcrgtion; 

2. Industries; ' . 

3 Revenue ; and 

Transport s
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54. 91 कहिपघरदाफ, 1986 - 1 

4 

Mo 

65. 10th Janwary, 1986 .4 

66. 16th Jhanuarly, 1986 6 

67. 24th January, 1986 6 

68. 30th January, 1986. 7 

1. Scrutiny of replies réceived from 
.the Govt. inregard to the implementation 
of observations/recommendations  contained 
in paragraphs : 24, 25, 26 and 27 of 8th 
Report- of the Public Accounts Commitiee 
of the Haryana Vidhan Sabha.- 

2. पट Committec framedfapproved 
.~ the questionnaire on the Report of the 
Comptroller and Auditor General . of 
India for the year 1982-83 (Civil) relating 
to the following .departments :— 

r 

1. Development i 

2. Fisheries; 

3. Education;snd ; 

4 ) Reévenue 

3. The Committee finalized part of 
its 23rd Rceport on the Report एव. the 
Comptreoller and -Auditor General of India 
for the year 1980-81 (Civil) reldting to 
the following departments :— . 

1. .Irrigation; 

2. Social Welfare; 

" 3. Medical'and Health ; and 

‘4. Lotteries. 

The Committee drafted part of its 
23id Report on the Report of the Comp- 
troller and Auditory General of India for 
the year 1980-81 “(Civil) relating to the 
Agriculture add Co-operation Deépartments. 

1] 

1. The Commitiee decided to defer 
the oral examination of representative of 
Transport Department fixed for 16th 
January,1986 on the requesi of the Financial 
Commissicner and Secretary to Gowt.,. 
Haryana, “Transport Department for scme 
subsequent ~ date. " 

2. The Commitice also decided to 
9|:8:=\61:|r:el the meeting fixed for 23rd January, 1 3 

No business was transacted. Adjour- 
ned for want of quorum. 

The Committee postponed the oral 
examination of the representative of the 
Finance Department in respect of para- 
-graph v 2.2 of the Report of the Comp- 

w troller and Auditor General of India for 
the years 1981-82 and 1982-83 (Civil) fixed 
for 30th January, 1986. -



4. 
£ 

69. 31st Janvary, 1986" 6 

- ar हि 

- 70, 6th February, 1986 6 

71, “7th February, 1986 6 
R 

(s
 

LY 

The Committee approved and finalised 
part of .its 23rd Report on the Report 
01. the 'fio’mptroller and Auditor General 
of India for the yedar 1980-81 (Civil) re- 
Iating to the Agriculture afid Co-operation 
Deptt. - 

1, Scrutiny of replics received from 
the Govt, in regard to the implementation 
of observations/recommeéndations contained 
in the following pardgraphs of wvarious 
Reports of the Public Accounts Committee 
of the Haryana Vidhan Sabhy :— 

_Parahgrap_hs 
58&6 

12,13,14 &15 

1. The Committee decided to post- 
pone the oral examination of- the repre- 
sentative of the Transport Department 
fixed for 7th February, 1986 on the request 
made by the Financial Commissioner and 
Secretary to Govt., Harvania, Home and 
Transport. Deptt. - 

Reporis - 
15th 

18th 

2. The Committee decided to under- 
take the study tour to the States of 
Rajasthan _and Bihar as' decided earlier, 
after the -Session w.e.f. 1fth March, 1986, 

3, The Commitice finalized part of 
its 23rd Report on the Report of the Comp-. 
troller and Awditor General of India for 
the year- 1980-81 (Revenue Receipts) re- 
Iating to the Excise and .Taxation ‘Depart- 
ment, 

4. The Committee framed and 
approved the gustionnaire on the Report 
of the Comptroller and Auditor. General 
of India for the year 1982-83 (Civil) rela- 
ting to the following  departments o 

_ 1. Industrial Training ; 
' 2. Industries ; 

3. Co-operation; and ; ! 
4. Foodyand Supplies 

. * 5. Scrutiny of replies received from 
the. Govt. in regard to the implemen- 
tation of observationsfrecommendations 
contained in. the following paragraphs of 
various Reports of the Public Accounts 
Committee of the Haryana Vidhan Sabha < 

Reports 

14th . 

17th 

* 18th 

Paragraphs 

17 & 27 y 

12& 16 

19,20,21 & 36
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कर,  10th March, 1986 6 The Committes framed questionnaire 
at Haryanda Bhawan, New Delhi for 
discussion with counterpart Commiitces of ' *  Rajasthan and Bihar Legislative Aszemblies 

, during thelr’ study tour to those States, 

“73. 12th March, 1986 4 The Committee 'held discussion with . the Public Accounts Committee; of Rajasthan 
. Legislatfve Assembly on matters of common 
»interest. 

74. 15th March, 1986 -4, The Committce reviewed the discussion ' ’ -held’ with the Public Accounts Commitiee 
‘of Rajasthan Legislative Assembly  at 
Udaipur. - 

75. 17th Marah, 1986 3¢ The Committee held discussion with 
’ the Public Accounts Committee. of Bihar 
. Legislative Assembly on mattérs  of com- 

mon  interest. e 

76: 19th-March, 1986 3  '*  'The Commiftee considered the reply i of para 2.2 appearing in the Report 
b . of the Comptroller and Auditor General 

of India for the years 1981-82 apd’1982-33 
. (Civil) relating to the Financé Department, . as to how the excess over gmnts be 

-controlled, 
कर. 20th-March, 1986 1 3. The Commitiee considered the reply E o -of para 2,2 of the Report of the Comp- .. ' troller “and "Auditor Genetal of India for 

the years 1981-82 and 1982-83 (Civil) 
relating to the Finance Department as 
‘to- how the excess over gramls be con- , 
trolied.. 1 . 

78. 21st March, 1936. . 3 The Committee considered the reply 
of para 2.2 of the Report of the Comp- 
troller and Auditor General of ~India for 
the years 1981-82 and 1982-83 (Civil) rela- 

_ ting -to the Finance Department as to 
" bow, the excess-over grants be controlled. 

79.. 23rd:March, 1984 - 5 The Committee reviewed the discus- . . sion held with the Public Accounts Com- 
Jittee of ‘Bihar Legislative Assembly at ' . Haryana Bhawan, New हां, 

न 80. 27th March, 1986 * § + = The Committee after some discussion \ 'with the representative of the Finance 
Departments in  regard to para 2.2 of - -the Report of the Comptroller and Auditor ' _ -General of India for the years 1981-82 
and 1982.83 (Civil) desired o bring along- 
with, ‘him at the next meeting of the . ) «  Committee as and when fixéd, the Ad-i - ministrative Secretaries of the following , Department (6. convinge and satisfy the- 
Committee about the excess expenditure 
incurred by them in the years 1981-72 
and ]982-83 — 

- . 1. General Administration; . 
s 2. Home; 

o
L
 

¥
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The: Committes framed/approved the 
quesfionnaire on the Réport of he- Comp- 
troller .and Auditor General of India 
for the .year 1982-83 (Civil) relating to 
the following departments एन ~ * 

- है 
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3. Public Health;and:, * ~ . 
2. “Dransport :. 

- "« ‘4. 1LabourDepartment. 3 
1 r जी 1 ज् - न L % 

e, ' - 
kN * Y - - 

- . - -4 
~ < 

1 
- Kl 

[ 

- 2 - - . . 

] - - - P 
= . " Ay 

- 
) 

[S i - 

2 न 

. A 
. 

' L 

- = % 
- & E 

& - 
जी "न . 

i N 
जज - 

. ~ - 
गे! न 

- - 1 . 
ही 

- 
. . 

. 

N 

) 
] 

- ] 3 - 

* L] 

T 

i 
न e ' El 

. . 
’ b



. . » 

-M’_eetin'gs held at places other than Chandigarh 

The Committee held meetings at places outside Chandigarh as 
per details given below दा . 

1. Fakant Bhawan, Musscorie  14th to 16th Juhe, 1985, 
(582 Sr. No. 12 to 14) N (Three days) 

12, Rai, Distt. Sonepat, Damdama 23cd and 24th Auvgust, 1985. 
- Lak= & Vill. Tandhera, Distt (two days) 

Gurgaon (See. Sr. No. 35 & , 

- 

36) . " N 

3. New Delhi (See का: No. 72), ~ * 10th March, 1986, 
' {(one day)- 

4. Jaipur, Udaipug, Bihar and 12t 15th, I7th, 18th, 19th and 
जग (See.St. No. 73 to ., 20th March, 1986, (six days) 
78 

5. New Delhi (566 Sr. No. 79) . 23rd March, 1986. 
. (one day) 

Report Presented 

6. Under rule 223 of the Rules एव Protedure and Conductof Business 
in फिट Haryana Legislative Assembly, thes23rd ~Report of the Public 
Accounts Committee on the'Report of the Comptroller and Auditor 
.General of India for the year 1980-58] (Civil and Revenue Riceipts) 
was presented to the House on 28th February, 1986 

Proceedings 
Y 

1. Acrecord of the proceedings of tlie meetings of the Committec has 

been kept in Haryana Vidhan Sabha Secretaridt; : 

B 
£
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COMMITTEE ON PUBLIC UNDERTAKINGS 

The Ccmmittee consisted of nine Members cf the Haryana Vidhan Sabha, who were elected by the Sabhba, on 20:3-1985, from “amongst its members according to the principle of proporiional tepresen- tation by means ofthe single transferable vote.. Shri Phool Chand Mullana, was appointed, 18:4-1985, by the Speaker, to be the Chairman of the Commiittee. ‘ ' 

2. The names of the Members of the Committee are given below. Col. No. 3 shows the number of meetings attended by each of them out of thc total number:of 79 meetings (including one ‘meeting which adjourned for want of quorum) held during the "period under Teview ना i ; . 

- - r 

NSr-O.r- "N___am--e रण the शनि * No: of mestings attended 

. ™ - N 

1. Shii Phool Chand Mullana 76 N\ 
2." Smt. Basanti Devij . , 27 

3 Shri Bhalle Ram ' 56 

4. Sbri Hira Nand Arya 31 « 
_ e 

5, Shri Hanuman Singh 20 

6. Shii Kanwal Singh ., 6 
7... Shri Nihal Singh न 70 

*8. Shri Om Parkash Mahajan . 9 _ - 

9. 'Shri Sube Singh Punia .47 

510, ही Om Parkash.sharm.‘a . 8 ] 

*Shri Om Parkash Mahajan, M.L.A., resigned from the Membership of the 
Comunittee w.e.f. छिप -June, 1985, 

**Shei Om Parkash Sharma, M.L.A., was elected as a member of पीट Cominittee w.e.f. 28th September, 1983, . 

[



20 

* ‘Meetings hield. and"b,"us'ines's' Mransacted 

_ 3. The details showing dates of meetings  held, the number of 

embets present and the busivess transacted at each nieeting are  given 

in ‘the following table:— . ’ 

Sr.  Ddte'ol Number of ‘Busl'ness'transac__—“M'ted T > 
No: ‘Meeting members ! ‘ 

. . cpresemt रैना apresent ) N " ' 

1 2 ' 2 . न 4 

1...29th Apiil, 1985 ह'  Discussion aboul the scoperand ‘functiom 
of the Committee and address to the 

‘Committee by the Secrétary, Accourtant 

Generdl,” Haryatia and the Ghairman- of* 

the Committee. . i 

-
~
 

(i) Oral examination of the representatives 

ता फिट Agriculture Department/Haryana 

-Agro-Industries -Corporation -refating o - 

paragraph No. 6.29 of the Report 1 

. . of Comptroller ‘& ‘Auditor ‘General पी. 

Indja for the year 1981-82. 

2. .8th May, 1985 

. d (ii) The Committee. selected the -Haryana 
HBousing Board for the purpose of P 

examining its General Working during ! 

the year 1985-86 and to undertake 

this examimation &f othet “Boards/ 

Corporations subsequently .during the 

yearl i 
न 

» 

, 3. 13th May, 1985 v 6 Resumption of oral -examination of »the- 

- representatives of the "Agriculture Department] i 

- Haryana Agro-Industries Corporation rela- 

’ ting to para 6:29 of the :Report dfsther 

Comptroller ‘& Auditor General of India, - 

for the year 1981-82. * . 

4. 14ib May, 1985. ) 6 Resumption of oral examination of the 

, representatives of the Agriculture -'Dep'art- / 

mentfHaryana Agro*Industrics tCorporafion: ' 

relating, 10 para 6.29 of the Report of the 

Comptroller & Auditor Geperal of India, 

for the year 1981782. 

5. 20th May, 1985 8+  Oral examination. of the ireprescntatives- 

. of the Industries, रा Department!Haryana 

Concast_ Limited, Hissar relating to para- 

graph No. 6.22 of the Report of (treiComp- 

troller, & Auditor General of India for - 

the year 1980-8]. 

6. 215. May, 1985 v Resumption of oral examination of the 

representatives of the Industries Department/ 

Haryana Concast kimifed, "Hiszar relating: 

to paragraph No. 6 22 of the Repert of the 

Comptrotter & Auditor 'General of India 

for the year, 1980-81. 1 

7. 2hhMay, 1985 6 Resumption.of  oral examiination of -the 

répreseicatives of 7 विद Haryana ‘Indistries 

. न Deparyment/Haryana Cengast  Limited,
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4 हा 
v 

5 

(8 28thMay, 1985, 7 . 
! A दा - 

- Ll 

- - .l 

9. 3rd June, 1935 7 

. t + 

.- 1 

10:.510th June, 1985 [] 

+ 

y 

r 

T 

13. 19thjune, 1985  ° 5 
PR " 

14, .20th June, [985 E 6 

- 

. | 
N 

15. Z4itJuns, 1985 " 8 
b 

- 

16 25ik*furie, 1985 e 

दा 
. ’ < ° “ 

l'?..il‘___s_t_‘_l__‘uly} 1
985 

g - 

PRI N ) 

LI, Ldth June; (985 5, 

12. 18th-June, 1985 4 _ 

.Hissar relating to paragraph 6.22 of the 

.Report 'of the Comptroller & Auditor 
. vGeneral of India for the year 1980-81. 

Resumption of oral examination. of the 
reprasentatives of the . Harydna ~Indistries 

* “Department/Haryara Concast Limited, Hissar 
relating to paragraph 6.22 of the Report 
of पट Comptrolier & Auditor General of 

. '_.L‘Ind'ia', for the year 1980-81. . 

"Restimption of oral “examination of the 
representatives of the Agriculture Depart- 

¥ rment/Haryama Agro-Industries Cotporation! 
relating to para 6.29 of the Report of 
the Comptroller & Auditor General'of India 

-for *the year 1981-82. 

«Oral “examination of the representatives of 
“the ‘Haryana Housing Department{Housing 
Board in regard to the General Working 
of the Haryana Housing -Board. P 

Resumption of ora]l examination of the 
representatives of the Haryana Housing 
Department/Housing Board in’ regard tb 

.the General Working of the Haryana 
Housing Board. 

The Comimnittes scrutinised the material for 
.the. purpose of drafting~ the 'Report jn® 
redpect of parasraphs 6.22 ‘and 6.29 .of 
the Rzport of the Comptrollerand Auditor 
Genera! of ,India for the .years 1980-81. 
and 1981-82, respectively. . - 

The Committee drafied the Report in res- 
* spact of paragrdph 6.22 ofthe 'Report of 
..+the Comptroller and Auditor General of 

" India: for the year 1980-81 relating to 
“Haryana Concast Limited., N 

The Commitiez partly drafted the Report 

i respact of -paragraph 6.29 of the Report 
of the Comptroller आएं Auditor General of 
India -for the year 1981-82 -relating to 
Hargana Agro-Industries Corporation. 

Oral -examination of the “representatives 
of the Haryapa Housing ~Department/ 
_Housing Board_relating to para” 7.12" of 

the Reportofthé Comptroller & Auditor 
General of In'd’ia for the year 1981-82, 

~ L% Lt o - 
Resumption ‘of oral examination -of -the 

representatives of the Haryana, Housing 
Department/Housing Board relating to paru 
7.12 of the Report of the Compiroller & 

tAuditor General of India for the year 

1981-82. 

.Oral .examination of the representatives of 

‘the Irrigation '& Power Department/Haryana™ 

State 'Electricity Board relating to para 
[



—_— लव 

Nos. 6.3 to 6.15 of the Report of the 
" Comptroller & Auditor General of India 

for the year 1979-80 (Civil), 

- 1S 

* 18.-2nd July, 1985 8 Resumption ‘of the oral examination o 
* " : the representatives of the Irrigation & 

Power Depariment/Haryada State Electri- 
- city Board relating to para Nos. 6.3 to 

) . . o~ 615 gf- the Report of the Compiroller 
X Auditor General of India for the year 
1979-80(Civil). सी . 

3th July, 1985 8 Resumption of the oral examination of the 
- representatives of the Irrigation & Power 

Department/Haryana State Hlectricity Board 
थी relating to para Nos. 6.3 t0 6.15 of the 

*  Report. of the Comptroller & Auditor 
<. ’ . General of India for the year 1979-80 

. "(Civil). 

20. 9thJuly, 1985 8 °  TResumption of the oral examination of the 

21. 
¢ 

\ representatives of the Irrization & Power 
" Department/Haryana State Electricity Board 

relating to para Nds. 6.3 to 6.15 of the 
" - - Report of the Comptroller & Auditor 

General of India for the year 1979-80 
! ) (Civil). . - 

s 

12th July, 1985 5 On-the-spot study of the Faridabad Thermal 
: Power Project. i - 

?__22- “13th July 1985 4 On-the-spot study of the Panipat Thermal 
“ Power Project. 

23... 15th July, 1985 N Resumption of, the oral examination of 
the representatives of the. Irrigation &. 
Power Department/Haryana State Electricity 
Board relating to para Nos. 6.3 to 6.15. 
of the Report of the Camptroller & 
Auditor General of India for the year 

थी . 1979-80(Civil). . 

2. 16th July, 1985 . 8 Resumption of the oral examination of 

25, 

( 
25, 

the representatives of the Irrigation & 
Power Department/Hdryana State Electricity 
Boeard relating 10. paga MNos. 6.3 to 6.15° 
of the Report of the Comptroller & 

: Auditor Geperal. of Ipndia for the year 
' 1979-80(Civil). दर 

L] 

22ad July, 1985 7 Resumption of the oral examination of 
the representatives of the Irrigation & 

. - Power Department/Harvana State FElectri- 
- एक Board relating to para_Nos. 6.3 10, 

6.15 of the Repart_of the Comptroller & 
Auditor General of India for the year 
1979-80(Civil). . ; 

.23td July, 1985 7 On-the-spot study of the Yamunapagar" 
ह ही . Hyde! Power Projest and Hathin Kund; 

P
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27.. 25th July, 1985 

'38. 30th.July, 1985 
LY 

29. 5th Augnst, 1985 

30. 6th August, 1985 

Al न - 

31, 10th Avgust, 1985 

) ] 
4 

32. 11th August, 1985 

33. 12th-August, 1985 

34. 13th August, 1985, 

i 
35, 20th August, 1985 - 

[ 
r 

36.. 26th August, 1985 

8 

. 

6 

7 

-No. 

Oral examination of -the representatives 
of the Industrics Department/Haryana 
Financial Corporation relating to paragraph 

7.24 of report of Comptroller & 
Auditor General एव India for the year, 
1982-83(Civil). ' 

Oral examination of the representatives 
of the Agriculture  Department/Haryana 
Warehousing Corporation relating 10: para- 
graph Nos. 7.25 & 7.26 of the Report 
of Comptroller & Auwditor Generl of 
India for the year 1982-83 (Civil). 

Oral examination of the representatives 
of the Finance Department and Industries 
Department in' conpection with paragraph 
No. 7.29 of the Report of Comptroller 
& AdMitor General of India for the year 
1982-83(Civil). ' - 

(i) Oral examination of the repiesentatives 
-of the Finance Department and various 
corporations/Boards/Companies in con- 
nection with the paragraph No. 7,27 
of Report of. Comptroller & Auditer .. 
General of India for the year 1582-83 - 
@D, 

(i) Resumption of * oral examination of 
the representatives of the Finance 
Department in connection with the 
paragraph Mo, 7.29 of the “Report 
of "Comptroller & Auditor General of 
India for the year 1982-83 (Civil). 

The Committee informally- discussed and 
formulated the points for discussion. with 
the concerned officers during on-the-spot 
study of the Tourist Complexes, 

On-the-spot_ study of the Badkhal and 
Dubchick Tourist Compléxes. 

On-the-spot study of the Goldfioch and 
Tourist Complexes. ‘ Megpai 

On-the-spot study of the Suraj Kuond 
Motel, Hotel Raj Hans, Skylark (Panipat): 

. and Parakeet (Pipli) Tourist Complexes, 

-~
 

Qral examination -of the representatives 
of the Industries . Department/Haryana 
Television Limited in respect of paragraph 
Nos, 7.35 & 7.36 of the Report of the 
Comptroller & Auditor General of lndia 
for ‘the year 1982-83, 

(i) Oral éxamination of the representatives 
‘of ‘the Industries Department:aryana 

, Mineral Limited relating to paragrarph 
No. 7.39 of the Report of tuc Comp- 
troller & Auditor General of Inwa 

-for the year, 1982-83;



in
 

38, 3rduSeptember, 1 9857 

i 
- 

39, 9th’September, 1985 
] 

40. .]101h'Séptémber, 198 

] 

था. I6th'Sepiember;. 1585 

42.. 20th September, 1985 

43, 2|st September, 1985 

44. 22nd September, 1985 

- 

[N 

3 

B 

3 

3 

(if)-Oral examination ofthe represcntativess 
" of the Ipdustries Department/Haryana 

Breweries Limited relating to paragraphs 

No. 7:30 to 7.34 of Report of the 
Comptroller & Auditor General of 

India for the year 1982-83; and 

(ifi) ‘Oral examination of the representatives | 
of the Tourism Department/Haryana 
Tourism Corporation relating to para- 

graph No. 7.40 of the Report of the 
Comptroller & Auditor General of 
-India for the year, 1982-83. 

Oral; cxaminaton of - the reprosentatives 
.of* the Industries Dgpartinent/RBaryana 
State Handloom .and Handicrafts: Corpora- 

. tion: relating to paragraph No. 7.28 of 

»the '‘Report of the Compireller & Auditor 
‘General of India for the year, 1982-83. 

Resumption of the oral éxamination .of, 
the representatives of the Industries Depari- 
ment/Haryana State Handloom and. Haudi- 

crafts Corporation relating कि paragraph 
+No. 7.28 of the Report of the Comptroller 
'&az-A'sus'ditor_' General of India for the year 
1]982-83. 

Resumption of oral éxamination of the 
representatives .of the Industries Depart- 
ment/Haryana Handloom & Handicrafts 
Corporation relating  to paragraph No., 
7.28 of the Report of the Comptroller & 
Auditor General of India for the फटा, 
1982-83. . , 

"781 examination of the ;representatives 
‘of the , Agriculture Department/Haryana 
Seeds Development Corporation relating to 
paragraphs Nos. 7.37 and 7.38 of the 
Report of Comptreller & -Audlitor Géngtdl 
of Indiz for the year 1982-83. 

“Resumption of oral -examination’ of फिट 
‘representatives of -the Industries Depart- 
_mco_c_ut,"Haryana Handloom & -Haadicrafts 

rporation relating ‘to paragraph: No. 
मठ of the Report ए the Comptroller & 
+Auditor General of India for the year, 
1982-83. . ् 

नल il - 

_On-the-spot study of the Jungle Babblar 
(Dharuhera), Barbet(Sohna), Shama(Gurgaon) 
and Hosypelican (Sultanpur) Tourist Com- 

. plexes. 

-Qu-the-spot study of .the Hoopoe (Bhiwani) 
and Flamingo(Hissar) Tourist™ Comiplexes: 

On-the-spot study of the Surkhab (Sirsa), 
Kala ‘Titar (Abub Shabar) and Koel 

. (Kaithal) Tourist Complexes. "
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1- 2 ः गयी 

45. 

T 

46.. 

47, - 
न हि 

48. 18th Qctaber; 1985 

7th October, 1985 

8th October, 1985 

| 

" 

14th October; 1985 

49. 21st October, 1985 

a 

% 

50; 27t October, 1985 

510 28th-October; 1985 

52. 29th-October, 1985 

.33, 4th November, 1985, 

L 

54. - 5th.November, 1985 

55, 14thNovember, 1985 

56, '2-0rh'"N.Iovcmbler,leS'S* . 

57, 23rd November, 1985 

Ll 

L3 

4 
F] 

- 2 " 

. 
A 

Resumption of oral examination of the © 
representatives of the’Indusiries Depatrtment/ 
‘Haryana Handloom and Handicrafts Corpo- 
ration relating to paragraph  No. 7.28 
of the Report o the’ Comptrod'el & . Auditor 
General of India for the year, 1982-83, 

1 
Resumption of oral éxamination of the 
representatives of the Industries’ Department/ 
Haryada Handloom Handicrafts Corporation 
relating to paragraph No. 7.28 of the 
Report of the Comptroller & -Auditor 

. General of India for- the year, 1982-83: 

Oral examination of' the representatives 
of the Haryana Welfare of Scheduled 
Castes & ‘Backward Classes Department/: 
+Haryapa Backward Classes’ Kalyan Nigam 
in regard to the -‘General Working. 

" Resumption- of oral examination -of the 
representativesy of the -Haryana 'Welfare "एव 
Scheduled Castes & DBackward Classes 
Department/Haryana  Backward Classes 
Kalyan Nigam in regard "0. the General 
Working. ' . 

(i) -Scrutiny of the material received from 
-the Haryana Breweries Limited (Murthal) 
‘Sonepat. i 

(ii) Confirmation of the “proceedings. 
ही o 

‘On-the-spot- study of the Beas Sutlej Link 
Project Salapar. 

On-the-spot study ‘of Pandoh Dam & 
Hydel Channel. . 

Visit- to_ places of -interested जान पीट zarea; 
and _review of the study made on 27th’ 
%  28th October, 1985, 

Resumption of the oral examipation of 
the representatives of the.Industries:Depart- 
ment{Haryama Breweries ‘Limited' relating- 
0 paragraphs No. 7.30 to 7.34 of Report 
of the Comptroller & Auditor ‘Gegeral 
of India for the year 1982-83, - 

Consitleration of the papers placed before. 
the Committee. ' 

‘Consideration of the papers placed before 
the Committee. 

. e 
Framing of the §uestionnaire for discussion 
‘with “the counter-part -Committees during 
tour of other States. | . 

‘Discussion with the Commitiee on Public 
Undertakings Karnataka on matter एव 
common interest, 

. . [ -



58, 24th November, 1985 5 
1 . 

39, "2508 November,"1985 © 5 

' हो. 

6l. 

62. 

63. 

65. 

27th November, 1985 5 

Fl 

29:th November, 1985 5 

Ist December, 1985 5 

3rd December, 1983 5 

16th December, 1985 4 

17th'December, 1985 5° 

23rd December, 1985 t3 
[ 

4 

6th Janhary, 1986+, 4 

' ' ¢ 

7ith January, 1986 4 

14th January, 1986 5 

.24th January, 1986 1 

Study of the working of Karnataka Tourism 
Development Corporation. 

On-the-spot study of ‘show Y room -of 
Haryana Handloom Corporation at Madras, 

Discussion with the Committee on Pubiic 
Undertakings, West Bengal on matter of 
common interest. . 

न 

Discussion with the Secretary, Legislative 
Assembly, Mizoram and Law Minister, 
Mizoram on matter of common inter:st. 

Review of the discussion held with the 
counterparts Committees olf the Karnataka 
छत West Bengal, respectively. 

Review of ‘the discussion held with the 
‘Secretary, Legislative Assembly and Law 
Minister, Mizoram, 

Scrutiny of the replies received regarding 
implementation of observationsfrecommenda- 
tions contained in the 15th Report of 
Committee on Public Undertakings relating 
to Haryana State Agrienltural Marketing 
Board. - . 

न 4 

Scrutiny of the replies teceived regarding 
implementation of observations/recommen- 
dations contained in the 15th Report of 
Committec on Public Undertakings relating 
to Haryana State Agricultural Marketing 
Board. ' . ह् 

| 

Scrutiny of the replies to the -General 
Questionnaire on d_the General Working of 
the Haryana Land Reclamation & Deve- 
lopment Corporation. 

Scrutiny of the replies received rcgarding. 
" implementation एवं observati ons/recommenda- 

tions contained, in_the , 15th Report of 
Committes on Public Undertakings relating 
Bto rd-Ha_ryana State Agriculturai Marketing 
‘Board. - . 

जन " 

Scrutiny of the teplies received regarding 
implementation of observatiopsfrecommen- 
dations contained in the 15th Report of 
Committee on Pablic Undertakings relating 
Bto नि State Agricultural Marketing 

aard. . 

Drafting of 2 part of the Report on the 
General Working of Haryana Housing® 
Board, Chandigarh. 

'_“-M'eeting' adjourned for want of querum. 
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. :1 तरस: दे दी ) - U3 - | है ) 

71. 3rd February, 1986 5 Drafting: of a part of the R.elbort on छिड़ी 
L . paragraphs : . 

. (i) No. 6.22 ef the Report of Comp- 
., B . troller- &, Auditor Genperal of India 

5\ for the year . 1980-81 relating (0 
Haryana Concast Limited, Hissar; 

f (ii) No. 6.29 of the Report of Comp- 
trofler & Auditor General of India 
for the year' 1981-82 relating to : Hadrya'na_ Agro-Industries Corporation;, 

s P an - 

- ) (iii) No.- 7.40 of "‘the Report of Comp- 
wt ' troller: & Auditor General of India - 

णि the year 1982-83 relating to 
: { ' हि “Tourism Corporation, 

72" 11th February, 1986 4 (D) Consideration .of the papers placed 
: +  before. the Committee. ’ 

" (i() Confirmation of proceedings; and. 

(iiy Finalisation of the 20th and 2Ist 
Report of the Committee on the 
General Working of theé Haryana 
Housing Board. and. Haryana Backward 

* दर Classes Kalyan Nigam' Limited regpec- 
. . . . tively. . 

73. 5th March, 1986 5 (i) Consideration of the papers placed’ 
हा ते "रत the Committce; and . 

_“ - (i) Drafting of a बा Report on the 
* r ' Audit paragraphs. ' 

74. 1ith _M’arc_h, 1986 5 Drafting of 5. pary of. फिट Repert on the 
- Audit paragraphs. 

75. 18th March, 1986 3 Drafting of a part of the Report on the 
N . . Audit’ paragraphs. . . 

76,.- 24th March, 1986 3 Drafting of a part of the Report on the 
’ Audit paragraphs: 

77, 25th March, 1936 3 Draiting '0 a part of the Report on. the 
’ Audit paragraphs. - ¢ . 

78 26th March; 1986 3 Drafting of a part of the Report on the 
Audit paragraphs. . e 

79. 27th Macch, 1986 I 3 Finalisation of 22nd Re¢port on ‘the para- 
graphs of the Reports of the Comptr‘o’llc;fi. + 

. & Auditor General of India, for- the 
‘years 1979-80 to 1982-53. ) .y 

A 
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4. “Meetings/on-the-spot study 'Keld/conducted outside ~Chaddigarh at’ 
different places.in the State. ही , 

-(i) -.©n-the-spot:study of the Faridabad Thermal . एल्सटासिणुका,. 

(ii) On-the-spot study of the. Panipat Thermal Power Project 

(iii) !'On-the-spot Study of the Yamunanagar Hydel Power Project 
and ‘Hathin Kund 

पी. ‘On-the-spot study of the Badkhal and Dabchick Tourist -Conr- 
plexes 

" {v) 'On tlie-spot study of the Godfinch and Magpie, Tourist Com- 
plexes , 

J(vi) On-the-spot study of the'Suraj Kund Motel, Hotel Raj Hans 
Skylark-(Panipat)-and Paraket (Pipli) Tourist Complexes. 

.(vii) On:the-spot study of the Jungle Babbler (Dharubera), Barbet, 

T 

. “Tourist Complexes 

(vili) On-the-spot study of the-Hoopoe (Bhiwani) and Flamingo 
" (Hissar) Tourist Complexes: 

3] On-the-spot study of the ‘Surkhab (Sirsa), Kala Titar -(Abub 
Shahar) and Koel (Kaithal):Tourist Complexes 

5. ‘Mectingfon-the-spot study.at places out side-Chandigarh/Haryana 

Mussoorie (i) (a) Scrutiny of the material for the purpose of drafting ‘ 
R the Reportiin respect ‘of paragraphs 6.22 and 6.29 of 

the Report of Comptroller and Auditor General of 
India for the year 1980-81 and 1981-82, réspectively; 

(b) Drafting-of the Report. in respect of paragraphs 6,22 
of the Report of the Comptroller and Auditor Gen- 
eral of India’for the. year'1980-81 relatiiig'to Haryana _ 
Concast Limited; and 

(c) Drafting of the ‘Report in-respect of paragraph’6.29 . 
of the Report of Comptroller and Auditor General of 
India’ for-the ycar.1981-82 relating to Haryana Agro- 
Industries-Corporation. . 

Salapar- *. .(i)  On-the-spot study of the Beas Sutlsj ILink -Project 
(का... Salapar, 

"Pa_n‘PdO‘h -(iii)  On-the-spot study of Pandoh Dam & Hydel' Channel. 
(H.P) 
Kily, पल  Visit to places of intérest in the area andteview of 
(H.P) .the study made on 27th and 28th October, 1985 

Bangalore .(v) .(a) Discussion with the ‘Committee एज Public Undertak- 
] ) ings Karnataka on matters of common interest; and 

(b) Study of the working of Karnatka Tourism Devalop- 
* ment Corporation 

Madias  (v) n-the-spot study of the show room of Haryana 
~ Handloom Corporation at Madras 

P 

(Sohapa), Shama (Gurgaon), and -Rosypelican (Sultanpur). 
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Caleatta (vii)  Discussion with the Committee on Public Undertak- 
e ~ings “'of West “Bengal on ~ matters of tommen 

» T« liiiferest. ' 

1 Aizawal गा * Discursion with the Secretary, Legislative "हु ड5डापर्शिफ, 
: o Mizofant and- Law~Minister,"Mizoram 07" miiters of * 

cOmmot interest 
1 - 

'G-au_hati. (lx"-)-- Review-of the .diScussion -held with - ‘the counter:part 
Committees of the Karnataka and West Bengal res- 

_: .. pectively 

Simla ~ (x) (a)Drafting of a part of the Report-on‘the*Audit 'Pata- 

हि द graphs , 

) (b) Drafting of a part of the Report “on -the Audit- 
Paragraphs ; 

(c) Drafting of a part of the Report .on-the -Audit 
Paragraphs ; and 

(d) Finalisation of 22nd Report एप ‘the .Paragraphs of 
the Reports of the Comptrdller & Auditor Géneral 

लि. - of India, for the year 1979-80 10 1982:83 

New Delhir(xi) (वो The Committee informally discussed’and formulated 
points for discussion with the concerned officers 
during on-the spot study एव the Tourist Complexes 

- 

(b) Framing of the questionnaire for discussion with- 
the Counter-part Committees during -tour’ ‘of ‘other 
States; and 

(c) Review of the discussions held जा" वाट ‘Secretary, 
Legislative Assembly and-Law -Minister,-Mizoram:. 

' > _ 

6. Reports presented/Iaid 

(D 'Twentieth Report on the General Working एप. Haryana+ Hous- 
' ing Board was presented to the"Houss on 28-2-1986 

(ii) Twentyfirst-Report on the General Working* of Haryana: 
Backward Classes Kalyan Nigam Limited was' presented tor 
the House on 28-2-1986 

(iii) Twentysecond Report एप the Reports of the. Comptroller--and 
_ Auditor General of India for the years 1979-30 to 1982-83 was 
.. sppesented.to-the "Hon’ble- Speakers on 31-3-1986 under-rule 

a 7 224 of the’Rules of Procedure and Conduct of Business-in the 
- ‘Haryana Legislative. Assembly . 0 

A} 

7. Proceedings 

... Acreécord of the proceedings of the mestings of the Committee 
has been kept in the Haryana Vidhan' Sabha Secretariat, . ,
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Committee on Estimates 

“*™ " "The Estimates Comnmittee for the year 1985-86 was elected by the Vidhan Sabha consisting of Nine Members on: 20th March, 1985 under Rule 230 of the Rules of Procedure and Conduct of Business in the Haryana Legislative Assembly according to the principle of proportional Tepresentation by means of a single transferable vote. 

. 2. Shri Vijai Vir Singh,a Member of the Committee, was appointed as Chairman by the Hon’ble Speaker on 17th April, 1985. 

" "3, The Committee held 2 tofal number of 44 meetings 4t Chandigarh and 5 meetings outside Chandigarh including 3 meetings which were adjourned for want of quorum, duting the period under review. The names of the Members and numbeér of meetings - attended by each one of them, are shown in the following table :— 

S-——_____—_—_——_-——_—_urfl. 
Name of Member " Number of meetings - - नि 

1: “Sh Vijaiw'r.Sin'gh, Chairman 12 
22 Sh. Balvir Singh Gréwal _ 19 . 
3. Sh. Devi Dass o 30 
4. Sh. Inderjit Singh s 
5. Sh. Kitab Singh Malik 16 
6 51. 1रफपर्तंद्ा 1.81 o ] T 49 
7. .Sh. Neki Ram _ . N 23 
8. Sh. Phusa Ram ) 14 
9., Sh. Ram Singh * | 42 . 

Meetings held and Business transacted A - 
1 लि 

,कै-. The details showing the dates of mectings Lield, the number of Members present and the business transacted at each meeting are given in the following table :— 
ST Datoofmesting Numberof | BusmesTrmaaed गएएगएय 

.., Date of meeting  Number pf. ' Business Transacted ...  ' - No.: ' . members ) 
present —_—— 

! 
1 2 3 s . 4 —_— या नन - - 

1. 7th May, 1985 , 6 " (i) Welcome address by फिट Under Sécre- - - . tary on behalf of  the Secretary, न - Haryana Vidhan  Sabha who also . ot explained the scop and functions of 
the Committee to the Members.__ 

- (i) The Committee decided [ठ, examine 
the Budget Estimates for the year 

. 1985-86 of the Industries ADep.art__mgn__!. .
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3. 20th May, 1985 

4. 27th May, 1985 

"5, 3rd June, 1985 

6. 10th June, 1985 

7. 17th-June, 1985, 

L 
- 

" हैं. 18th June, 1985 

6 

6 

5 

4 

6 

5 

4” 

Scrutiny bf repliés received from the 
-Government in conunection with _tife imple- 
mentation of the recommendations in res- 
pect of paragraphs 39 and 40 of 

“the 12th Report -of the Committee 
for the year 1979-80 relating to ‘the 
Trrigation Department. . 

(i) Oral examination of the representativeg 
of the Itrigation Department in.conpec. 
tion with the implementation of the 
recommendations पा respect of para- 
graphs 39 and 40 of the 12th -Repert 
of the Committee for the year 1979-80, 

(ii) The Committee decided to under take 
an on-the-spot: study tour of the 
S.Y.L. Project; Beas Sutlej Link 
Project (Slapper and’ Pandoh etc) 
and Bhakra Project in the third week 

- न of June:r 1985 for about 4-5+days, i 

Oral examination of the representatives 
of the Health Department in connection 
with the implementation of the recom- 
mendations in respect of paragraphs 12 to 
46 of the 16th Report of the Committee 
for the year 1933-34. . 

Resumption of oral examination of the 
representatives of the Health Departiment 
in connection with the implementation of 
the recommendations inh respect of para-. 
graphs 12 to .20 of the 16th Report of 
the _Committ,ee for the year 1983.84. | 

Scrautiny of the replies received from' the 
Government in_connection with the imple- 
mentation of the recommendations in res- 
pect of paragraphs 21 to 46 of the 16th 
Report of the Committee. forsthe .year 
‘1983-84 relating to the Health Depariment. 

+ 

(i) The Committee informally. discussed 
_ the points to be taken पु with the 

representatives of Trrigation . Depart-. 
ment of Punjaband Himachal Pradesh 
during oan-the-spot study tour of Sutej 
Yamuna Link Project; Beas Sutlej 
Link Project and Bhakra Project. 

(ii) The Commitiee proceeded to make an 
‘on-the-spot study, tour of the Sutlej 
Yamuna Link and also -orally exa- 
mined the representatives of the Irri- 

, gation Department, Punjab, on फिट 
' 7 spot, 

L 

(i) Oral examination of the representatives 
of the Bhakra Project at Nangal, 

~
 

1 
-1
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4 Lo 

*9219th Jine, 1985 * 
- 

L} 

10, 20th Jure, 1985 

RN 

11. 24th June, 1985 

(2., 1st July, 1985 

(i) The Committce made an on-the=pof - 
study " at  Kiratpur,. Bilasput, - Dehar 
Power House Slapper and Parndoh 
Dam, Pandoh-Baggi Tunnel, Rrppi 

“Central Works, Spillway Reserveir 
-and diverson tunnels and orally exa- 
mined the concerned officers. 

(i) The Committee discussed amongst 
themselves and chalked out the .pro- 

agramme for 19th June, 1985 ' 

() The Committee informally discussed’ 
at Pandoh amongst themselves about 
the preceding tour and -left for Kulu/ 
Manali/Mandj. 

(i) The Committce held discussion with 
the officers at Manali and returped to 
Pandoh where the Committes. again 
met and chalked out the further 
programme. 

1 1 

(i) The Committee. made .an on-the-spot 
study. of Pandoh Baggi tunnel and 
ogally examined the coacerned officers. 

(i) The Commitice, made an on-the-spot 
“study of the Bal Valley, inspected the 

*  Beas Sutlej Link Project and Surge 
Shaft and held discussior with the 
gfficers, inspected Dehar Power House 
and orally e¢xamined the concerned 
authorities during पीट _visit. - 

(i) The Committee reviewed on arrival at 
Chandigarh the work' dcbe during its 
tour,. 

Scrufiny of the material received' from the 
Industries Department, Haryana in respéct 
of *the Budget ' Estimates- for the year 
1985-86 relating to the Judustries Depart- 
ment.: 

(i» Scrutiny of the replies’ received from 
the Government “inconinection with the 
implementation of घाट. recommendations 
ini réspect of paragraphs 21 10,46 ofi 

"the 16th Report of the Committee for 
the year 1983-84 relating to the Health 
Department, 

(व) Partly framed questionnaire in respect 
of material received from the Govern- 
ment in respect of the Budget Esti~ 
mates for the year 1985-286 ‘of the 
Industries Department. 

{ii) The Committee decided to accompany 
the visiting Estimates Commitice _of 

~ पड Assam Legislative Asssembly during 
*  their tour to study the Irrigation system ., 

in Haryana Stafe. 

n 

v
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13, 8th July, 1985 4 Scrutiny .of the réplies received from the. 
- ' Government in .conhection with the ifnple- 

smentation of the recommendations in res- 
pect of paragraphs 21 to 28 of the 16th 
Report of. the Commiitee for the year 

. 1983:84 relating to the Health Department. 

वि: ‘Tath:July, 1985 4 4 - (i) Scrutiny -of the replies received from 
the Government in conngction* with 
the implementation of the recommen- 
dations in respect of pending paragraphs: 

ही दि of the 16th Report of ‘the Committee 
for the vear 1983:84 relating-to the 

5 ‘Health Department. 

- " (ii) The Committe decided to under-take 
- an on-the-spot study tour of फिट 

District Hospitals, Rural Hospitals & 
P.H.C.s ता some districts of the State 
वा connection 'with the implementation 

- . of recommendations of the Committee 
. N as’ containgd in its l16th Report for 

the year 1983-84, relating to Health 
o वि Department 

¥ 

15. 22nd July, 1985~ 6  ~Scrutiny of the replies recejved from the ~ | 
. Govarnment in connection with the imple- 

.- mentation of the recommendations in 
. . respzct of paragraphs 38! to 46 of the 

¥ , N 16th Report of the Committee for पट 
* yvear 1983-84 pelating to Health Depart- 

. ment. \ 

- Framed the questionnaire on the materal 
rece ived  from- the Industries. Department 
in respect of पाए Budget Estimates for the- 

; year 1985-86 . 

16. 29th Iuly, 1985 6 

17. 5tk August, 1985 '61 (i): The Committee framed the question- 
. . naire in respect of material received . 

from the Governigent relating to the 
B Industries Department; regarding. - the, 

. Budget Estimates लि the year 1985-86. 

. (i) The i Committee reviewed the tour 
" programme: earlier finalized and de- 

s jded to under-take an inspection 
tour of the Districtt Hospitals and 
Rural Hospitals & PH.Cs of the 

b districts'~Sonepat, Rohtak,” Bhiwani, 
JFarjdabad, Gurgaon, Jind and Narnaul 

- from 28th August. to' Ist September, 
i 1985 in connbctiori with the: imple- 

दि mentation of recommendations of the 
Fi b Committec as contained in its I6th 

Report for the year 1983-B4 relating 
- to +Health: Department. "~ o 

18. 12th August, 1985 6 (i) Scrutiny of the replies received from ' 
) . the Government in connection with 

N the- implementation: of- the. récommen-~ . 
Yy ) ः ’ dations in_respect of paragraphs 16 
.0t . and 18. of the 12th Report of the
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Committee for the year 1979-80 rela- 
ting to the Edication Department, 

. . * (i) The Commitiee. decided. to orally 
- examine, the Commissioner and 

Secretary to  Government, Haryana 
Education Department and Excisé and 

' ‘ Tasxsah‘on Department on 20th August, 
v . 1985, - 

Fl न . 

o . 
19, 20th August, 1985 i 6 (i) Oral examination of the rcpresentatives 

s “ of the Education Department in g¢on- - 
कि nection with the implementation of 

t - the recommendations in respect of 

. ) paragraph No, 16 & 18 of the 12th 

X दिल ’ i+ Repert of the Committee for the 
year 1979-80. - 

हो; Oral examination of the representatives 
of the Excise & Taxation Department 

- . incounection with thejmplementation of 
. the recommendations in respect of various 

T paragraphs of the 17th Report of the Com- , 
mittee for the year 1984-85 relating to the’ 
-sajd department and observe that 

i the replies are. received too late and 

' without Hindi version and desired that 
R the quartérly- Progress Reports be 

के sent in time in English and Hindi 
- lznguages. 

- - N 
20. 26th August, 1985 7 0\'ral examination of the representatives लॉ 

पा, Excise & Taxation Department in 
की connection with thé implementation of the 

recommendations ‘in respect of paragraphs 
10 to 13 of the 17th Report of the, 

. Committee for «the year 1984-35.. - 

21 2nd Sept., 1985 4 Scratiny of the replies’ received from thé 
. ’ i .Government in connection with the imple- 

mentatipn of .the recommendations of the 
. 17th Report of the Committee for the 

year 1984-85 relating to the EXcise and 
f ! Taxation Department. 

+ 22, 9th'Sept., 1985 3 Resumption of scrutiny of the replies 
: - reccived from the Government in connection 

with the implementation of the recom- 
, mendations of the 17th Report of the 

Committee for the year 1984-85 relating to 
the Excise and Taxation Department. 

+¥3, 1ath Sept.; 1985 -~ 1 No. business was ftran»sa_::ted as the meeting 
was adjourned for want eof quorum. 

. . . 

. 24. 26th Sept., 1985 -1 _Examination of the Supplementary Esti- 

P o दि mates (Ist Instalment) for thie ycar 1985-86 
relaijog to various Departments and framegd 
its" Report thereen, -
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25. 4th 0८1. 1985 4 . (i) Confimation of the proceedings of the 
meetings held during the period from 
7th Ma¥ to 9th ‘Septemper, 1985. 

‘ - 

(13 ) : : 
कि ' ही) The Committee decided to cancel the 

: : - . meeting. which was fixed ४ for 
October, 1985 at Karpal as the 

. Estimates Committee of Rajasthan Yidhan 
. Sabha cancelled its visit to- Haryana. 

26, 9th Oct., 1985 3 Scrutiny of the replies received from the 
; . Governmgnt , in connection with the imple- 

' .. mentation .. of the  recommendations in 
! .~ Jespect of 17th Report-of the Committee 

, * for the year 1984-85, relating to पीट 
- . Excise and Taxation Depariment. 

27, 15th Oct,, 1985 2 ' No business was transacted as the meeting 
e T v was adjourned for want of quorum. 

28." 215 Oct., 19857 3 g (i) Scrutiny of the replies received from 
the Health Department पा cohnection’ 

. with the implementation of the re- 
}_-.-‘" . commendations in rvespect of 16th 
" . ) ः Report of the Committee for the 

LT year 1983-84 relating to the. said 

' ! Department and decided to orally 
) examine the representatives of the 

' said department in its meeting fixe 
for 30th October, 1985. ‘s 

2 . \ (ii) The Commitice discussed the tour 
- S . " programme. to .visit other States but 

it was not finalized and was, thercfore, 
postponed till next meeting, v 

-r
 

[ 

29. 30th Oct., 1985. 3 (i) Scrutiny of the replies received frem 
", the Health Department in connection 

with the implementation of the out- 

tions of the Committee as' contained 
* : . in its 16th Report for the year 

1983-84. 

' (i) The Committee decided to wundertake 

standing ., recommendationsfobserva- * 

a study tour of the States एव: Tamil - 
T Nadu, Kerala and Andhra Pradesh. 

material on account of its late receipt and 
- decided to .examine the representatives of 

B . ) the Health Department jn conncction with 
" the, implementation of the owtstanding - 

recommendations/observations m:de by the 
Committee in' its 16th Report for the. 
year 1933-84 in one of its subsequent 
meetings, s - 

x T N . ‘- 

31, 13th Nov., 198§ - 4 Scritiny of the material received from, the 
. R Government in respect एव the Budget 

Estimates for -the year 1985.86, relating 
te the Industries Departniept, न हक 

- 

30, आप िं0४.. 1985 ~ 3 The Com"“mitt_ec could mot -stud_y. the 

g
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32. Iith Nov., 1985. ! 4 - Resumption of the scrutiny of ‘the ‘material 

- ' received from™ the Government in respect 
of Bidget Estimates for the -year 1985-86 

.. । relating t0 ‘Industries Department. 

33, 23rd_Nov._,_“[9'35_' | 3 The Committee framed' guestiopraire मैं 
New Delhi for discussion with the Fsti- 
mates Committees of Tamil Nadu, Kerala 

" and Andhra Pradesh Legislaiures, How- 
ever, due to want of ‘guorum at the 
Railway Station, the Comdmittee! -could 

* not :proceed on tour to other. States 

34, “24th"Nov:, 1985 "3 (फट Committce decided after the. disciss 
* ot sion" at New Delhi, that फिट study tour 

- to other States be finalised in the next 
‘ meeting to be held at Chandigarh 

35. . 29%th-Nov., 1985 37 ({i).Resumption of the scrutiny एव the 
) material received from the Govern- 

«ment in respect of पद Budget “Esti- 
o e miates " for the wyear 1985-86 relating - 
T ' to the Industries Depariment. 

{ii)-The <Committee discussed the tour 
s programme and decided to visit. the 

Staes of Tamil Nadu, Andha Pradesh - 
arid  Maharashtra  with effeet from 
14th December, 1985 for 12 ‘days 

w 

[ 

36. 5th Dec., 1985 5 Resumption एव the scrutiny of the material 
. received from the Government in recepts 

of the Budget Estimates for the year 
1985-86 relating to Indusiries Department 

o 

W 

. t 
-37. 10th Dec., 1985 4 Résumption of scrutiny of the material 

. received from ‘the Government in respect 
of 'the’ Budget Estimates- for “'the - year 

- . 1985-86 relating to the Industries Depart- 
३... ,, ment , 

38, 17th Dec., 1985 4 . ; Do , ' 

39: 33:d Dec., 1985 5 < Do ' i 
40. 3151 Dec., 1985 7 PR Do + , 

41. Tth Jan.; 1986 5 

42. 13thJan., 1986 3 Do . 
2 43. 14thJan., 1986 No busingss was transacted as ihe meeting - 

was adjourned for want of quorum 

44, 28th:Jan., 1986 4 Oral examination of the representatives 
1 of the Industries Department. in respect 

R r of tie Budget Estimates for the year 
- . 1985-86. , 

45, 29th Fan., 1986 4 Resumption of oral examination of the 
h representatives of the Industries Depart- - 

- ment in respeet of the Budget. Estimates 
ः ] for' the year 1985-86 

it L - N 

46, 4th Feb., 1986 4 " Do 

- v 

- 1 
- 



4 

47. 

48. 

11th Feb., 1986 

11th Feb., 1986 
{Second sitting) 

'Bxamination of*the SupplemantaryEstimates 
(2nd Instalment) for the. year 1985-86 
relating to wvarious Departments ~ and 
framed its Report théreon, 

Resumption of .the Oral examination of 
the represcntatives of the Industries Depart- 
ment हा. respect of the Budget Estimates 
for the year 1985-86 

on Estimatcs 

49, 20th Feb,. 1986 5 (iy The Committee finalized its 18th 
Report on the Budget Estimates for 
the year 1985-86 relating to the Tndus- 
पिंड, Department and authorised पीट 
Chairman to present it to फिट House 

- . during ~the Budget Session 

k n (घी Confirmation of फिट proceedings of" 
" meetings of the Committee held during 

: the period from 26th September, 1985 
- .o to 1ith February, 1986. 

' Reports Presented . 
. * . -~ 

5.” During the period under review, the Committec presented 
the following Reports to the House :— 

Sr. By whom -Dat: on which Subject 
No. presenied presented 

.1._ Acting Chairman,  26th Sept., 1985 Report. of the Estimates 
Comm’ttes on Committee on  the 

+  Estimates - i Supplementary Estimates 
(1st Instalment) for the 
year 1985-86 in respect 

"of variops Departments, 

‘2, Acting _C‘hairman, < 19th Feb., 1985  Report of the Estimates 
Committee on- Committee on the Sup- 
Estimates . plementary Estimates (200 

Instalmént) for the year 
1985-86 in respect of 
varicus Departments.. 

‘3, Chairman, Committee 28th Feb., 1986 180 Report of the Esti- 
mates Committee on the 
Budget Estimates of the 
Industties  Department 
for the year 1985-86 

A S S e e i e e T एयर 
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Meetings' held at places oth__e_r_"t‘hg_n‘__Gh_an_dj_'\gar_h_" _ 
Fl 

J T () Nangal 

| (ii) Pandoh 

(५) Pandoh 

6.. The details of the meetings- held- at places: other than- 
C-_Iha_ndigarh, are given below :— 

(556. Sr. No. है). 18th June, 1985, 

* (See डा. No. 9) 19th June, 1985, 

(526 51. Ne: 10) "एप June, 1985 ' . 

(iv) New Delhi (See Sr. No.33)  23rd November, 1985, 
.. (¥) New Delhi (See 8r.No.34)  24th November,. 1985, 

-________—’______—_-_”—__._-—_‘_‘\ 

न 

- 

A ' 

7. A record 
the Haryana Vidha 

h 3 

Proceedings कै 

of the procesdings of cach metting has been kept in 
n Sabha Secretariat.. 

ar 

न
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""" "THE COMMITTEE ON WELFARE OF SCHEDULED CASTES AND SCHEDULED TRIBES , SN 

The Committee on 
+ - 

Welfare of Scheduled Castes and Sch.ednle'd . Tribes for the year 1985-86 .was sconstitdted by the ;Haryana Vidhan 

Haryana Legislative Assembly, 
प Chairman of the:Committee by the Hon'ble Spraker. . . 

Sabha- by.election wide -aotification dated 1'7th April, 1985 under Rule & 260—A(l) of Rules of Procedure and _ Conduct of Business .in _the 
Shri Neki Ram, M.L.A. was appoeinted . 

. 

. The names of members of पड" Committze and -rumbar of . Inectings attendeéd by each one of .them out of the total number of . '36 meetings, “including 8 meetings in which business could not be fransacted for want of 
' &re giventbelow :— 

quorum held during, the period under review 

- 

ही Sr ‘Name of _.M_\_‘cmber ,,Num'b:_r_of, . No. , o . meetings attended 

. 71, Shri Neki'‘Ram > 31 
% 2. :Shei Bhagi Ram . 20 
'Y 3. Shri Bhalle-Ram ) 15 - 

4. *Shri Dhirpal'Singh . 2 
3 5 आप शिन Singh £ 7 कि 

6; * डा्र्त Nitmat Singh ) 2 
;. ‘. ShriPrabhuRam v ~28 " 

"8, Prof. Sampat Singh 20 
.-9. Shri, Sube Singh.Punia ’ . obeiSube SinghBuma 13 ' ः 

'शल््ल्छंणड लात and Busizess T'ra'n\s”a'cted ' K 

The dates of meetings, :the number of-Mek'mbors" present and the 
business transacted ‘at:cach meeting are given below — 

L 
दि - 

5 

H_hfl—_ufi__-h_"-_b..])a.tc of m'be'u‘_n’g Number of ' Busifess transacted P 
No. Members . 

U _ present _ . presmt ) 

Y1 2 L E) ) 4 i 

. 1.7 8th:May, 1985 ' Y (i) Discussion on scope खाएं functicn of 
कि the. Committee 

(iiy Selection’ of oral ; Departments  for 
cxamination. .
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1  - 2 ” + 3 ‘ ) 4 - 

2. 15th May, 1985 7 Scrutiny of replies received frem  the 
Education Department. 

- . S Rt L 
3.- 22nd May, 1985 8 Resumption of scrutiny of replies received 

from- the Educatwnli'D'ep'ttr.-“ ¢ 

P . . 1 Wy . -l 

4, 29th May, 1985 7 Do ः . 

' - O ' b T . ) A 

5. 5thJune, 1985 - 6 , एन. 7 + Do- - sre- 

6. 12thJunc, 1985 7 . vw v Do oo ' 
o ८ - : . B 

7. 18th June, 1985 -5, Scru'tinyr" of replies, received -from the. 

- Local Govt. Deptt. ' -« o702 

8. 26th June, 1985 7 Re'sumption-; एवं scrutiny,of replies, received 
from the Local Govi, Deptt. 

9, 3rd July,1985 8 T T Do 
v . adw जय ’ * - न 

10. 10th July, 1985 6 Do . - 

11. 17thJuly, 1985 6 L Do _ 

12. 22nd July, 1985 7 5 Scrutiny of _replies . received ; from jthe 
Town and Country Plannihg Deptt. with 
regard to the implementation of; further 
observations contained: पा thé 8thZReport. 

13. 26th July, 1985 4 ‘The Committee, , framed, _questionnpire 
¢ at New Delhi 10. be discussed with its counterparts o 

- Goa, Daman Diu,. Karnataka and 
Andhra Pradesh -States-*during study todr, * 

. Tt -~ - 

14. 31stJuly, 1985 3 Discussion with the Director, Social Welfare 
at Panaji(Goa) Departinent, Goa. on matters of common 

’ " interest. ,+ . - CHu पद्व 

15.. 1st August, 1985 3 Discussion with हार sister commirtee of the 
at Bangalore- Karnataka Legisjative Assembly on matters 

of common interest. . न 

16. 3rd August, 1985 3 Discussion with the Deputy Commissioner 
at Mysore Mysore on matters of..common interest, 

17. 6th August, 1985 - 3 Review of  discussicns held during - 
* at New Delhi the tour Lc_with sister Committees of the 

State gislatures visited by the Com- 
mittee  on  Welfare of Scheduled Casies 

. . and 'Scheduled Tribes: - 
P v e . 

18. 14th August, 1985 5 Oral -exa_mr\nation of the Commissioner and 
- - T Sscretary to-Govt. Haryana, Education Deptt. 

in respect of replics received' from -the 
Departnient. 1 S 

न 19.- 21st August; 1985 5 Passed- _condolence  resolution o# “thg 
. assassination of sant- Harchand Singh Longowal, 

. President of‘Shlrom_ani{_'Akali Dal. =~ - 

7 Oral exemination of the Cemmissioner 20. 26th August, 1985 
-and Secretary to Govt, Haryana, Education 
Decpartment जा respect of replies received " 
from the Department. 

r 
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' - पल I 3 . . o o . R 21. 4th September, 1985 4 “Qral examination ofi the Commissioner ’ and, Secretary to Govt., Haryapa,, Local N L Govt, Departmeat “in respect of replies 
received from the Depariment. 

- 

" 22 sptember, 1985 3 ‘Oral examination of the Commissioner - 2; हा Szptember, 19 and Secretary 0 Govt, Haryana, Education ’ Department in respect of replies ‘received ! R ) from the Department. . " s 
23, 9th October, 1985 3 7 Oral examination of the Commissioner o and Secretary to Govt. Haryana, Local o + - _ Govt, Department in tespect of replies . ‘received l;ro_m the Deptt. ~ ‘ 
24, h October, 1935 3 Framing of questionnaire on the materinl 4 160 9८ reccived from the Social Welfare Deptt: 25, 24th October, 1985 3 Do , 
26, 6th November, 1985 = 3 (i} Oral examination of .the Commissioner कि and Secretary to-Govt, Haryana, Public - , . Health Departmeat for not sending . the replies to the questionnaire framed द' by the Committee, ! 

. हां) Oral examination of the Commissioner 
and Secretary to  Govt. Haryana, 
Health Deptt. regarding non ‘supply of A _ mterial asked for by the Committee. V- 27. 14th Novermber, 1985 2 No business” was transacted for want of o ' quorum, 

28; 20th November, 1985 2 Do 

29, 11th December, 1985 3 Oral examination of the Com’missio_‘n’er and . Secretary to Govt, Haryana Town and N Country Planning Depariment in respect , 
of replies received with regard to the L L implementation of recommendations con~” . tained in the ‘8th Report. . =N 30. 18th December, 1985 = 2 No business was transacted for want of —~  quorum. 

- 31. 24th December, 1985 2 , Do ) 
उठ, 7th January, 1986 2 " Do - 

दि 33, 14th January, 1986 2 . Do - 
34, 28th Jaauary, 1986 2 Do . - 
35, Sth February, 1986 2 . Do - 
36. 1ith-February, 1986 3 Finalisation of “Eleventh. repo‘rt of the . Committee, e - 

b, 
i Report presented .t - s During the p:riod undzp tevicw, the Committee presented its 11th Report to the House on 28th February,. 1986 on the Genera] Working of the Education and Lgcal Govt:  Departmeénts  of Haryana: TR 

. Proceedings o~ ] 

_A .record . of the proceedings of the Committ " kept in“the Haryana Vidhan Sabha Secretariat, wtee has Been 
i 

3
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. 'Sr. ‘Name of member ‘ 

! ‘ g - 43 ः . . 

. COMMITTEE-ON-GOVERNMENT ASSURANCES 

ः The  Committee consisting of nine members and iwo spceial 
invitees:was nominated by the Hon. Speaker on 17th -April, 1985 

- 

Shri-Fateh Chand Vij was nominated as Chairmen of the Committes - 
by the ‘Hon. Speaker, 

2. 'The Committee held 52 meetings during the period under 
review. The pames<f members and the number of mgetinos attended 

'by each one cf-them are shown in-the:following table :— 

Number of meeting; 
No. 1 attended, 

I Shri'Fateh Chand Vij o v 

2. *Shri Roshan Lal Arya "3 

"3. उप, .डद्ा तेवर ‘Rani . 41 

4, Shri Azmat.Kbhan ' 29 

5. "डा, Shanti-Devi BT 

6. ShriDaya Nand Sharma 24 

i री +*पुातंा Sujan Singh - - a9 k 

8. गा Mange Ram < 17 

9. आएं Lachhman ‘Singh Kamboj . 20+ 

10. **#Shsi Brij Mohan Singla T 

11 ****Master Shiv Parshad o '  शुए 

"1 Special Tnvitees ’ 

1. Shri NarSingh Dhanda 20... 

2. SheiKhillan'Singh ' का 
\ 

' *Shri Rosban Lal Arya, M.L.A. resigned fromthe membership of 
the Committee w.e.f. 24thJune. 1985 - 

- **Bardar Sujan Singh, M.L.A, resigned his seat from I14-Jundia 
v Assembly Constituency w.c.f. 28th September, 1985 

The following members were nominated to the Commitice 
against.the two vacancies for:the remdining period of the year 
1985-86 \ 

*#¢ 1. Shri Brij Mohan Singla was.nominated w.e.f, 4th July, 1985 

¥8kx D l91'v182155ter Shiv Parshad .wasrnominated w.e’f..16th December, 

¥ 
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= o= एप ५ = - Mésting held-and business transacted” * * - 

N “Tfic'_'ded_a‘tc's"o_'f “meétings, the number of members’pr.es'ent and 
business'transacted at each-meetingiare given below :— o 

Date of meeting B'us'in'e_ss tran-_sa_cted', Vit 

[ 

tdircd. का. 16th " Report of thy Coinmittee, 
. 

8r. Number of 
No. members ¢ न - 

3 present Lo ' e 

* 1, 7th May, 1985 7 The. Usder Sccretary. explained scop‘e-&' 
- 3, functions of the ‘Committece. 

2. 150 May, 1985 9 Scrutiny of replies received from various: 
u v - ‘Government  departments  inc regard: to 
4 implemgntation ‘of outstanding ass_urances.." 
1= - L \A 

3. 215 May, I1985: ~ P 8 i ’ Do 

4. 28th May, 1985 7 - Do ) 
) . i नि 

3. 6thJune, 1985 . g Do 
. . कि ] C o e . 

6. IlthJung, 1985 - 6 न. Do ° _ 

7., 18th Jine, 1985 10 Do . 

8. 25thJune, 1985 - o Do 
9. IstJuly, 1985 - 7 Do 

- v - i ’ 

10. 3rd July, 1985 8 The. Commitice met with the members’ 
- o of the Committce on Government Assu- 

= . \ rances and Pr_-__als__o the सता, Speaker of the . 
. Himachal Pradesh. Vidhan Sablia at“Shimla 

.. N ‘and  discussed  with them,  matters. of 
. common interest. ' , . 

11. 4th.July, 1983 7 Scrutiny  of replies 'received from फिट 
L various Government departments in regard 

_ to implementation of ouistanding. assuran-: 
- _ एड in 15 meeting held at Chail. : 

. . # 
12; 5th July, 1985 g Scrutiny of replies received from various “ 

Government departments *in  regard to 
implementation of outstanding assurances 

4 * in its meeting held in Nav Ratan Rest 
- ‘House at Shimla, 

13. 10th July, 1985 8 Scrutiny of rcplies received from various ' 
, e Government departments in  regard to 

B o -implementation of  gutstanding’ assurances. 

+ 14. 16th Jily, 1985 5 Do. . - 

15. 24th July, 1985 8 . Do 

16, +30th July, 1985 10 Ocral cxamination of the Commissioner amd _ 
b Secretary to Goverpment, Haryana, Agri- 

. cuiture Department an respect of imple- 
- . mentation of outstanding agsurances gon- )/
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17. जा Avgust, 1985 8 Scrutiny -of replies received from various 
. ‘Government deépartments in regard fo, 

. - . . implementation of outstanding .assurances. 

18. 12th August, 1985 6 ' ‘Do 
19. 20th August, 1985 10 * Do . 

20. 26th Auvgust, 1985 g - Do - - 

21. 3rd Septeniber, 1985 4 Do 
* ] - ) 

22. 10th Segptember, 1985 5 Oral exgmination of _ representatives of _th'e 

following departments in respéct of out- 

] standing assurances contained in फिट हां 

ः - Report of the Committee - = . 

) (i) Forests; and ८. 

. (if) Revenue. 

23. 17th September, 1985 4 Scrutiny of replics received from various® 

Guvernment departments in regard to imple- 

- mentation of cutstanding assurances of the - 

16th Report of the ~Commitiee . खा 
Government Assurances. 

. - . ~ 

24. 4th October, 1985 5 Scrutiny एव .statement of assurances given 

. by the Ministers on the floor of the House 

during. the Session held in the month .of . 
March;: 1985, ः 

25. 10th October, 1985 4 ;oo Do 

« 26. 17th Ocioter, 1985 4 Qral examination. of representatives of the | 

™ ‘Agriculture department in regard to the’ 
outstanding assurances of the 16th. Report 

¢ -of the Committee. e s . 

« 27. 24th October, 1985 4 Scrutiny of staterhent of ‘assurances _given 
by the Ministers on the Aot of the House 

न during the Session held in the month of . 
March, 1985. ' . 

28. 30th October, 1985 2 No ‘business was transactéd for want of 
., quoram, . 

29. 5th November, 1985 2 Do 

30. 1.4,t_h'N'0"vcmbcr,1985 4 ) Scrutiny of Statement of assurafices 
given by the Ministers on the floor 

. of the House during the Session held 
io the*month of March, 1985. * 

s हो The Committce decided to undertake a - 
“study tour of QGujarat, Maharashira 

L. and  Goa-Diu & Damag. from 17th 
fDecember, 1985. - 

2 31. 28st .Nlovemb'er, 1985 

- 

No business was tramsacted 
guorum for want -of 

L 

जा
 

कै 
-; 

-
~
 

(
™



हा [ . 
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हु a जि 

—r लो लाकर एए एप ए 3= - - N [ 

B i - B Y रे नाक - —_— . 

e है. कि ro 

. 4.." Scrutiny of re’plies received from Education 
ने Deparfment in regard to implementation of 

__ assurances confained in the. 16th Report. 
€M «7 e st efitle Committeg., होगे दा T T T 

Toda T 

i 33 उपरता November, 1985 v - जि 

- 33 री December, 1985 3 Scrutiny of Statement of assurances g}iv_en' 
LU R Iy ‘by- the. Miristers on tHE! Hoor? ‘ofitthets 
@ , “7 House'during the Session held in the month 

' .ot ) ofr March, 1985. 

: उब 2 ही Decgmber, 19852 ~ ¢~  1Cral examination of réfidtentativésdoftthe» 
voooA T T v Irrigation/Agriculture Departments in regard 
गए. - to"-th&'outstanding assurances एव 16th Report 
ooy T g of' the Committes. ~ 

—
 

4 

35... 19th December, 1985 , 4 ., Oral _examination of the. representatives,, 
? LU of the Irrigation Depa_rt_ment"&fi' 0 regatd 107 
e LT 4. ' fiplementation of outstanding asstrances.” 
T ¥ .o of 'the’ I6th Report of the Committee: 

36-. . 24th December, 1985, ., 4. Scrutiny of replies: received from. various., 
. a ~Government “departments it regard' ' to™ L 

J“ : - ¥ 

. * : . . imiplementation of the assirances contained 

- 

g o का the*16th Report of the Committee. 

[ 37.’,,'_31'st‘Dccem'fier';1§85' 4- * , Oral éxamination of representati¥és of घिई 
e ' . P.W.D.(B&R) in respect of implementa- 
e - ' tion ‘of assurances contained in the 16th 

N N Réport of the Committee; 
3 R - 

38, 6th Januaiy, 1986 ° 5 Scrutiny of Statement, of assurances given 
- o - . By theyMinister on the * floor ofythe Honse "% 

:duringthe month of September, 1985, 

r 39, -15th January, 1986 - 6 Oral examination of representatives of फिट 
- " Haryana State. Electricity, Board .in regard ey 
! to _the- outstinding assurances' contdined” 

: in* 16th Report of the Committee, 

) P.W:Di(Public’’” Health) दा repard® to*~the’ "~ 
o, . > olutstanding assurances of 16th- Report of 

, व न tHe Cdmmittee. \ 

41, 28th January, 1986 4~ - (1)'Oral- examination of Tepresentatives 
T . .of Health Departmentin regard ६0 the 

- -. implementation of  thé! Joutstanding.&: 
assurances of the 16th Report of the 
Committee. ® 
s 

40, -letJ_a'nuary', 1986 -, -6 Oral examination of representatives, of.the ., 

S£
7 

जिन नि जा नाल नाना" 

. (10) The Committee postponed its earlier 
दि tour_programme and ,decided,to under . 

take: stady* tont ‘of - Audhra ~Pradesh, 
- _ Tamil Nadu & '‘Goa-Diu & Daman 

Ao e : . Av.. 5 ¢ n in: the: ‘3rd'{,,wec_k-:_':0f1 February; (1986, 
‘e S0 % 0+ «८ 1. " e - P PR 3 

पता दि o रद है. LT i 

5 का ) Onll “examination, of . :representativey -y, 
. - M छा. the,"Transport: department:-in ,res . 

2o v ~ o petttof implémerntation® of Coutdtanding - 
- assurances..of fihevi] 6th+ Repert Of iz A 

) Committee. - 

LY .
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43. 10th February, 198 

4. 6th March, 1986, 

+ 
4 

45,- 12th March, 1986 

46. 14th March, 1986, 

! 

47.,, 17th March, 1986 

'48. 18th March, 1986 ) 

[ 

49.. 2151 March, 1986 
. 

तन. "1 
i 

(50... 22nd March, 1986 

51._ 25th-March, 1986 

' 

e 

52.' 31st March, 1986 
) 3 

6 4 

5 

4 

4 

(i) The Commitiee decided to undertake 
, study téur of Andhra Pradesh, Tamil 
Nady and Karnataka ., States -w.e.f. 
12th March, 1986. ’ 

Drafting, & finalisation of its 17th Report 
for the year 1985-86. T 

. 5 ~ Fl पर ) न व 

पद. Committee framed the questionnaire 
to be discussed with their counterparts 
of other States during its tour. 

Consideration of communications received 
from. the Secretary , Andhra Pradesh & 
Tamil Wadu Legislative Assemblies in its 
melcehting held at Haryana Bhawan, New 
Deelhi, 

- s .- C gt » 
Discussed with पट Hon., Speaker of - 
Andhra Pradesh Legislative Assembly on 
matters of common interest in their meect- 
ing held at Hyderabad. - 

. N < TP e 
Discussed with the: Hon. Speaker of Tamil 
Nadu Leégislative Assembly on matters 
of common interest at Madras. " 

The Committee in its . meeting. फिटॉत सु . 
Rameshwaram reviewed the proceedings 
of the meetings held at Hyddrabad & 
Madras and also considered: the ques- 
tionnaire to be discussed with the -sister 
Committee of Karnataka , Legislature. 

LY - 
* Discossgd with the sister Commitiee of 
Karnataka Legislature matters of commog 
interest at Banglore. T ; . 

[} 
The ‘Committee visited the Sandal Oil 
Factory , Mysore and held discussion with 
the representatives of the Fhctory, 

The Commitiee in its meetipg held का 
Haryana Bhawan; New Delhi reviewed 
the. discussion held during its' tour of 
Andbra Pradesh, Tamil Nadi and Kar- 
nataka States.. दर 

Scrutiny of replies reviewed from various 
Govt. departments in respect of implemen- 
tation of assurances. दि 

4 Al 

. . 4.,. Presentation of the Report 

During the- pc'rl"o'd-under' review the Committee presented its 17th 
Report for the year 1985-86 to the House on 28th February, 1986, - .- 
on the outstanding assurances of 16th Report and the assurances given - * 
by ~the Ministers in the Sessjon held in  the month of March and 
September, 1985, res PCCfiVO]y_f 3 

- 

- 
LS 
LA नह न 

गे
ल 

[
ल
ी
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है, Mectings held at places_other than Chandigarh 
Bt 

- The’ Committe¢ held meetings at  places. other i than 
Chandigarh, the detzils of which ‘are given below :— हद, ४ 

()™ Shimla (See Sr. 1०, 10 & 12” “3rd & 5th Tuly, 1985 " 
N @) "Chail (See दा No. 110 ' * 4th Tuly, 1985 - -, * 

(ifi) ‘D__'el(_hi (586 डा No. 45 & 51) , 12th & 25th March, 1986 

@) Hydorabad (Sce Sr. No. 46) | 140 March, 1986 

4] 20145 (5६० Sr "No" 47y 17th - March, 1986'"""1 

(vi) Ramesawaram {See Sr. No, 48) 180 March, 1986 ) हे द 

(पं): Bangalore (366,31. No. 49) 21st March, 1986 है - A 

- (viii) Mysore (See डा. No. 50) # 22nd March, 1986 | . 

6. . A brief record of the preceedings of each meeting.has’ beén 
% kept in the Haryana Vidhan Sabha Seeretariat 

"टू. bt . 

हु. * . . 

) 2 सा पिन S N 

f s - ' एन वि 
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- COMMITIEE ON SUBor"""'RD'INATE_-.. LEGIS_LA"TION 

o पा जौ 0w T, T आए ४, . 
The Co"fmmntee, consisfing of seven’ Members of the. Haryana 

Vidhan Sabha, besides the Advocate Geberal, :Haryana,_alongwith. :SpecialInviteesvwas nominated by ‘the ‘Hon'ble"Speaker on* “the . 17th 
April, 1985 and notified -vide'notification No. "HVS-LA (Stb-Leg)- 1/85-86/23, dated the, 18th April, 1985, R 

. है 1= S, Shri -‘A__.C'. Chaudhry was appointed as _t__he’-. Chairman .of the 
Committee bythe Speaker. : मन दमिए 

चर T नि £ , _ . है ४०० पता Committee held 55 meetings during the period under ‘review, 
L न ; i e "LJ’.L... " P I i ही The name of ‘the members, “special invitees and numbér of 

meetings attended by.each of them areshown in the following table : — 

. व जला 
-... ह ("जाएं . . ;_‘._ Sr. Name"jof_ Members Number of meetings 

No. . ४." Wt . -attended 

1. "'”‘S“h.:‘A'.C‘-"Ch“‘au_duhry ) * गए एव 48 - 

2.4 .-\-.‘S_h..‘-Jias_want--‘Sin.g\'h-' Ch'auha(_n : कि ले थी पे क वि 

3. Sh. Bahadur Singh ' 7 

4. ***Sh, Sahab Singh Saini 1. 

5 151. Mangal Se'_in' - . '9 

) 6 Sh. Tayyab Hussain . : 9 

7. Sh. Kulbir Singh co T 22 
8.  *Sh. Lila Krishan | 20 
9. **=Dr. Om 'Parkaksh-Sha‘r_ma - 25 

10. «-—Sh. Fatch Chand Vij " 5 

Advocate General’ L, ~ 

SPECIAL INVITEES 

*Dr. Bhim Singh Dahiya श्र 
कशेकनतुछ', Om Parkash Sharma =~ _ ' 

@Sh. Dharam Bir Gauba a 12 

"‘S-h. Jaswant Singh Chauhan, M.L.A., resigned from the rl\«h'::nbcr'h- - 
ship of the Committee with effect from 1lth June, 1985 on his 

k
.
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B . . 
dppointment as Minister of State, Haryana,—vide notification No 
HVS-LA (Sub-Leg)-1/85/86/34, datéd-the 13th Tune, 1985 

- *4Shri Lila Krishan, M. 1. A., was,.dominated by the sSpeaker..as 
« Mémber of the Committes with éfféct from™24th Jane, 1985 for th: ' re- 

* -maining period-of-the year 1985-86 in--the -Vacancy -caused-on-the 
resignation of Shii Jaswant Singh Chauhan, M.L. A .; onhis appointment 
as Minister of State, Haryana,--vide notification No. HVS-LA (Sub-Leg)-- 
1/85-86/38, -dated the 25th June, 1985 . 

[ 

" *#*Shri Sahab:Singh Saini, M.L.A., resigned from the Membership 
- -of-the- Committee- with-effect-from..the-8th-August, -1985-vide -Notifica- - 

‘A, tion No. HVS:-LA (Sub-Leg).-1/85-86/47, dated the 9th August, 1985 

” कैसा, Om Parkash Sharma, M.L.A., a special invite¢ of .the 
Committee- was nominated by the Speaker as member of the Committee 
with .effect .from .the 14th- Awugust, 1985 for the.-temaining period of 
the year 1985-86,—vide notification No. HVS-LA (Sub-Leg)-1/85:86/51 

vdated"the I7th August, 1985 
- 

@Shri Dharam .Bir Gauba,; M.L:A., -was nominated by-.the Speaker as 
Special. Inviteeiof : the Committee छान पाठ 19th December, 1985 for the 
«remaining period - of घाट 'year 1985-86,-vide Notification No. HYS-LA 
(Sub-Leg)-1/85-86/71, dated the 20th: December, 1985.« - 

Shri Margal Sein,~M.L:A., ceased to'be Member of the Commi- 
tte¢ ‘with effect .from “the .16th August, 1985 on. the - acceptance of 
his resignation from the Membership of the-Haryana Vidhan Sabha 
by <the ‘Speaker .which was notified—vide Notification No. -HVS-— 
LA-103{85/50, +dated the'17th August, 1985 

आपात Pateh 'Chand Vij, M.L:A,, was nominated by फिट, Speaker 
25 Member of the Committee with' effect from 30th January, 1986 
for the remaining peripd. of the. year-1985-86 in the vacancy, caused on 
the racceptance of .the -resignation .of Shri Mangal Sein, from the 
Membership ~of ‘the ‘Haryana‘Vidhan%Sabha by the Speaker and was 
notified—vide Notification ‘No. -HVS-LA-1/85-86/77, dated the 
31st January, 1986 oo 

दा f a " L, Tk e y 
I 4 . A : .t v 

[ 

' Rules _scrutinised LT 3 i, - S LA 
नि ही 

N r न = ¢ B 
= = oy 

The Committee-sctutinised the - following Rules :— 

1. The Pupjab Sugircane (Regulation of Purchase and. Supply) 
sRules, 1958 ~framed :under-the Punjab Sugarcane” (Regulation 

= - -.of-"Purchase -and ‘Supply) Act, 1953 ही 
व! 
i i न है 

2/ The Workmen’s: Compensation Rules, 1924 framed under 
Section 32 of the Workmen’s Compensation Act, 1923 “ 

« 

3, _ "The -Haryana: Rural. Development” Fund Rules, 1984 framed 
under:thetHaryana Rural Development Fund' Act, 1983, - 

A 

पु 

1 

t
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The dates of the meetings, the number of Members/Special Invitees 

M”'_eetfn“'g_s_:" lield and busidess transacted 

\ 36 
- - A " o . =i T 

i 

présent and the business transacted at each meeting are given below : — 

2. 4th May, 1985 

4 

“3, 10th May, 1985 

= - 

4.- 18th May, 1985 

5. 24th May, 1985 

i 

6. 31st May, 1985 

7. 7thJune, 1985." 

के. 3 
5 R 

8, 12th June, 1985 

9, 19th June, 1983 

.S'r._ Date of meeting Numberof «  Business Transacted ’ 
No. - Membersf- ' 

. Special - - 
न Invitees 
4 ... preset present 
T गदर दर 

"1. ‘29th April, 1985. ~ 6 1. Welcome address by the Secretary 
Haryana Vidhan Sabha.™ 

* 2. Scope and functions of the Committee. 

3. Selection of Rules for scrutiny. 

4. Appraisal of work done by the pre- 
vions Committee. 

4~  Scrutiny of फिट Haryana Rural Develop- 
ment Fund Rules, 1984 framed under the 

, Haryana Rural Development Fund Act, 

1985... - 4 
7 Scrutiny of the Punjab Sugarcame (Regula- 

tion, of Purchase and Supply) Rules, 1958 
franied under the Punjab Sugarcame . (Regu- 

* , lation of Purchase and ‘Supply) Act, 1953, 

3 Resumption of scrutiny of the Punjab 
Sugarcane (Regulation of Purchase and 
Supply) Rules, 1958 framed under the 
Punjab Sugarcane (Regulation of*Purchase 
and Supply) Act, 1953, 

[ Resumption of scrutiny of the Punjab 
- Sugarcane (Regulation of Purchase and 
- . Supply) .Rules, 1938 framed under the 
. -Punjab Sugarcane (Regulation of Purchase 

; and "Supply) Act, 1933, R 
हद * - - 

4 Meeting | adjourned for want of quorum.." 

X7 Resumpfion of scrutiny of the' Punjab 
Sugarcane (Regulation of Purchase and 

- Supply) Rules, 1958 framed under the 
- Punjab Sugarcane (Regulation of Purchase 

and Supply) Act, 1953, 
» * 

6. Resumption of  scrutiny of the Punjab 
Sugarcane . (Regulation of Purchase .and 
Supply) -Rules, 1958 framed under the 
Punjab Sugarcane (Regulation of Purchase 
and Supply) Act, 1953. =T 

© * 7 - Resumption of scrutiny of “the Punjab 
Sugarcane (Regulation of Purchase. and 

it Supply) Rules, 1958 framed under the 
¢ ‘(Regulation .of Purchase - VL Punjab- Sugarcan 

and” Supply) Act, 1953, 
न 

छे लि 

. 

2
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10, 218 June, 1985 

11, 

कह इक 7 

2साठं June, 1985 

o 

12. 29th June, 1985 

13. 6th July, 1985 
1 

14. 

15, 

1 

- "W - 

11th July, 1985. 

«17th J uly; 1985 

16." 25tk July} 1986 

17, 30th July, 1985 - 

18. 5th Angust, 1985 

19: 12th August, 1985 

20,.17th August, 1985 

21. 24th August, 1985 

\22. 25th August, 1985 

-23. 4th September, 1985 

24, 13th September, 1985 

25. 20th September, 1985 

26. “'4th Qctober, 1985 

27: 10th October, 1985 

28, सह October, 1985" 
3 

. 

दी 

L]
 

Resumption . of scrutiny _of the Haryana 
Rural Development Fund® Rules, 1984 
fremed under the Haryana Rural Develop- 
ment_ Act, 1983 

Resumiption of, scrutiny. of the Haryana 
Rural  Development Fund Rules, 1984 
framed under the Haryana Rural Deve- 
lopment Fund Act, 1983. 

- 

Meeting: adjourned for want of quorum. 
- PR « a 

Resumption of scrufing of. the Punjab 
Sugarcane {Regulation- of Purchase and ¢ 

" Supply) Rnlés, 1958 framed under the 
Panjab. ‘Sugarcane(Regulation of ‘Purchase - 
सात Supply) Act, 1953 

- 1. 

Meeting adjourned for want of ‘quorum, 

Meeting adjourned for want of quoruin 

Resumption * of scrutiny of -the™ Punjab- 7 
Sngarcane (Regulation of Parchase and - 
Supply) Rules, 1958 framed umder the 
.Panjab. Sugarcane (Regulation of Purchase 
and Supply ) Act, 1953 - 

Lo 

Mecting ‘adjourned for want of quornm. 

Meeting adjourned for want of quorum. 

Scrutiny of the Workmen’s Compensaticn - 
Rules, 1924 framed "under section 32 of 
the Workmen’s Compensation Act, 1923. नह 

. Meeting adjourned for want of quorum 

Resumption of .scrutiny of फिट Workmen’s 
Compensatioh . Rules, 1924 framed  under 
section 32 of the Workmen’s Compensation \ 
Act, 1923 . दि LN 

Resumption of scrutiny of the Workmen’s 
Compensation Rules , 1924 framed. under 
section 32 of the Workmen’s Compensation 
Act, 1923, 

* Resumption of scrutiny of the Work- 
men’s Compensation Rules,. 1924 framed 
under “Section 32 of the Workmen's . 
Compensation. Act, 1923 - i 

¢ 
Meeting adjourned for want of quorum 

Meeting adjourned for want of quorum. 

Meeting . adjourned for want of quorumn. 

Meeting._adjourned. for want of quorum. 

Mesting adjourncd for want of .quorum,



T 2 -3 ' . 4 - 

-29.‘._: ~2_1"'st'Oc_htober, 1985 1 - Meeting ad-journcd‘\ for want of quorem. 

30, 25th October, 1985 5 " Resumption of scratiny of the Workmen’s 
. Compensation  Rules, 1924 ‘framed wunder 

: \ " * ८ Section 32 छा the Workmen’s, Comgpénsas’ 
s . . tion Act, 1923. 

31 301 October,1985 - 1 _  Meeting adjourned for want of quorum. 

32. 8th November, 1985 Meeting adjourned for want of -querum. _ 2 

33._13th November,1985 2 ., Mesting adjournéd for want of. quorum. 

2. . 

1 

347 120t November, 1985 ' . Mectiig adjournéd for want of  quorum. 
[y ) A ) . . ' 

35 28ih NdVeniber, 1985 

36. .5th'December; 1985 3 Resumption of scritiny of the Workimen's _ 
1 Compensation Rules, 1924 framied under 

Section 32 of the Workmen’s Compensa~ 

___M"eeiing‘ adjou‘rn"ed for- want of quorum. ; . 

oo Tao tion Act, 1923. _ 
Lt ) ही न 

37¢ 11th December, 1985: - 3 . Resumption of scruiiny of the Workmen's- 
, - दि Compensation ‘Rules, 1924 framed under 
T Section 32 of the Workmens Compensa- 
- tion Act, 1923, 

38. 16th December, 1985 4 Resumption of scrutiny of फिट Workmen's 

. Compensation: Rules, 1924 framed urder ' 
section 32 of the Workmen’s Compensa- 

- ' 

. tion Act, 1923, N 

39. Z3rd:Deceniber; 1985 .3 Meeting adjobu"med for want- न quortm: 

40.. 2fid January, 1986: 2+ Meeting adjourncd for wamt of quorum., 

41.. 9th January; 1986+ ¢ *3 Meeting adjonrned for want of- quorim: 

42.. -16th-January, (986 3 Meeting adjourned for want of quorum.. = 

43, 2_1'5“'tJan'ua'ry'. 1986. 2 Meefing adjourned for want' of quorum. ] 

44. 28th Januvary, 1986 1 " Meeting adjourned for want of gquerum: , 

45-:._3r‘d"F'ebruary,;l__986 ं 5 ' Resumption of scrutiny- of the Workmen’s . 
T 3 ५३ Compensation Rules, 1924 framed under 

* section. 32 of the Workmen's Compensa- 
- tion Act, 1923, - : - 

46, _"-1"‘__2‘Ith'*‘Fe_br"u_ary,'lg_g__sr _f 3 :Meeting ‘adjourned for w’l"ant_" of q"u'orl’u”hl_'.._ दा 

47. I8t Fébruary, 1986 4 {. Consideration of replies furnished by 
the Agriculture Department in respect 

1 . . of observations/recommendaticns made ., 

# e - थी * by the Committee oh the Plinjab* 

" L . Sugarcane (Regulation of FPurchase 

कल रा add Supply) Rules, 1958 framed: usider - 

e « . . _ the Punjab Sugarcane (Regulation of . 

पा रन \ i * Parchase ahd Supply) Act, 1953. T 

. Ty ¢ -« 122% Oral examination. of "the rcpres're*n""l'ta"ti'_vb"s S 
N L. . . of the Agriculture - Department. in 
L oLt Ta e इन o dae + respect  of  the njab- Sugarcane 

नी
. 

क
ी



__-__—___________‘________.__..-.—-———-———'——____‘”_-"-— 

T4 न.+ हए उध यम यिया रा, 

48. 20th February, 1986 

e 

49. हुए March, 1986 

A 

50. {4th March, 1986 

Si. 16th March, 1986 

53. 22nd March, 1986 

54. 23rd March, 1986 

55, 27th March, 1986 

+ 

उ2, 20th March, 1986 

4 

3 

. 

Jofficers of the 

_ (Regulation of Purchase' and * Supply) 
साइड , 1958 framed पाउंड the-Panjabs 
Sugarcane  (Regulation) -of:~ Purchaset 

_and Supply) Act, 1953. 

1. Consideration of replies; furnishedyrbyp 
the Labour and Employrieni "Depart- 

ment, in respect of Workmen's , Com- 
pensation Rulés, “1924" framed ! under 
पड  Workmen's. Compensation’s है एप) 
1925. ही L ) 

.~ . . नि e | 

2. " Oral examination of the representatives' 

of the: Labour and  Employiment 
Departmenat(inj respect? ofiithet Work- 

men’s-CompensationjRitlesy 1924framed 
under Section 32 of the. Warkmen's 

Compensation Act, 1923. - 

3. Drafted and -finalised the remaining 
part of the 17th Report. 

1. Scrutiny of the implementation work 

contained im the Sth किनारा! of the 

Committee on Subordipate ‘Legislation 

for the year 1976-77, ) 

2. Programme chdlked out tb under(tak'e-, 

‘a study An_tour to the States of Kar- 
nataka, dhra Pradesh and Union 

Territory of Goa with effect from 
‘16th March, 1986. 

Meeting adjonrned /for want. of guorum. 

Framed questionnaive for discussion with 

the _sister Committees (व. Goa, Daman 

and " Diu, Karnataka and Andhra Pradesh 

Legislative -Assemblies. 

" Discussion with the Secretary, Goa, Déman 
and Diu Legislative Assembly, on matters 

of Common intercsts. . 

Discussion with the officers ‘of the Kar- 
nataka Legislative Assembly on matters 

of common intercsts. 

Discussion held regarding canccllation of 

Committec visit o the State of Andhra 

Pradesh in view of non-availability of 

accommodation at Hyderabad. 

Reviewed the discussions held with the, 

Sccretary एव -Goa, Daman and Diu and 
Karnataka Legislative 

Assembly. 
. 

2 

Y 

-



N - 

”'__M‘ee_hn""gs at places other than Cb*andiga‘rh, - . हि e 

) The Commi_ttee held it s own m_’ee“tings at Shimla (Himachal Pra- desh) on 215 and 220d June, 1985 and scrutinised the Haryana Rural Developinént Fund Rules, 1983. - . . 
_ The Commitiee 

of Goa and the Sta 
with-a view to Hav 

pertaining to the 

meetings at differemt places, 1. 5. Ne 
Mysore, 

Report présented 

+  .The Committe 

. ‘Proceedings 

A 

-y बा 

undertook an official tour to the. Union Territory te of Karnataka from 17th to 27th ‘March, 1986 e discussion with its counterparts regarding the 
working of the Committee on ation of their respective' Legislatures and held 5 

W Delbi,~Panaji, Bangalore -and 

A . 

€ presented to. the House its Seventeenth Report for the year 1985-86 on the 28th February, 1986. 

.+ मै; record of the proceedings of ¢ 
the Haryana Vidha 

'R 

- 

he Committee has been kept उच्च n Sabba Secretariat. 
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COMMITTEE OF PRIVILEGES . .., ~ 

, \The Committce of Privileges, consisting of ten members was 
no-'__lmilnzatc_rd by ‘the_Spea_ker on the 25th June, 1982. 

" Chjudlhiaty Tnder Singh Nain, M.L.A. was apppointed by the 
Speaker as Chairman of फिट Committes. The names of the “memibers 

N . of the Committee are 85 under ;= 1 - 
o . . S i Y . 

: 1. *Ch. Inder Singh Nain, MLA . T 

5. .Thakur Bahadur Siogh, MLA = - . 
B . 

. R . i e - 

3." .Shri Mohan Lal Pipple, MLA. - 

"4’ Shri Nirmal Singh, MLA _ 

उन .Shri'Daya Nand Sharma, MLA . ः दो ] _-.-:_\- 

6. Shri Dharam Bir Gauba, MLA - / T TN 

-~ 7. Msster Ram Singh, MLA o 
) «न 4 - LY ‘ 

;- 8. Chaudhri Hukam Singh Phogat, MLA 

. . 9. ShriFatch Chand Vij, MLA १०, : 

"10. Rao Nibof'Singh, MLA. i 

o On the 25th August, 1982, Thakur Bahadur Singh and Shri Nirmal 

s, Singh, MEAs and on'the 28th August, 1982, Shri Mchan Lal Pipple 

MLA,s resigoned from the miembership of the Committee and im the 

vacancy caused by their-resignations Dr.:Om Parkash Shatma, .Rao 

Inderjit. Singh and. Shri Jaswaat Siegh Chaihan, MLAs were nominated 

to serve on the Committee of Privileges with effect from 7-9-1982. 

" ° On the 8th December, 1982, “Dr. Om Parkash Sharma, MLA 

. resigned from the membership of the Commitiee and in the Vvacancy 

¢aused by his resignation Seth Ram Dass Dhamija MLA. was nomina-. 

ted to serve. on the Committee of Privileges with effect from 24-12-1982. 

Chaudhti Lila Krishan, MLA was. nominated as ‘a special Invitec 
- - to serve on the Committee of Privileges with effect from. 24-2-1984. 

\ .+ On (0० 901. March, 1984, Chaudhri-Lila Krishan MLA resigned 
as a-special invitee of the Committed ‘of Privileges. ७ - 

v 

resign 
On the 11th June, 1985, Shri Jaswant Singh Chauhan,” MLA 

ed from,the, membership of the Committee and jn the vacancy 

_caused by Lis resignation Rao Vijai Vir_Singh,” MLA was nominated 

to, serve on the Committee. of Privileges with effect from 24-6-1.985. 

" “The _Co“,m!m,ittec_ "h_eld' a 11 number of 40 meetings during the 

period under reéview. The names’ of the members- and the . number of 

Al 

[ v
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यह हे - «... 

। िदरहा पं बा झा्तंदत िए-&30]1 ‘ofithem are shown पट following tll:_lc बन 
“कमी शायर 

T i B radon 
. ", ~ Sr.e | Name'of Members o “Number 6f fuzetings No. - . ~ T -attended; W U उपज LY 4_(_____‘______‘_“_______—___—_‘_%___.' 

. ] i N — 
उपर दा L0 पूखे en लि L j ' - - S S “Ch. Inder Singh Najn, MLA -~ 41 N 2. ShriDaya Nand Sharma, MLA .22 B 3. Shri Dharam Bir Gauba, MLA "26 

4. Master Ram Singh, MLA ' दी 26. . 
~- 5. एफ. Hukam Singh Phogat, MLA _ 21 

6. Shri Fateh Chand Vij, MLA . ' v w40 
7. Rao Inderjit:Singh, MLA . o 00 
8. Rao Nihal Singh, MLA _ h - 39 
9. Seth Ram Dass Dhamija, MIA . ¢ 44 . 

10. Shri Jaswant Singh Chauhan, MLA 17 ' 
“11. Rao.Vijai Vir Singh, MLA - 2 _ 

- Questions of Privilege pending _ 
1. The Committee considered question of alleged breach of privilege 1 against Chaudhri Devi Lal, MLA for.all.eged-_m's'ulti.ng, abusing " and .man-handling the Govérnor- of Haryand®in Raj Bhawan on the 24th May, 1982, which was- referred by ‘the .House १0 the Committee of Privileges on™25th ~Jure, 1982 for examina- tion and report to the House, 

पथ दा ., ध्न्च 
. -2y 1The«.Committce considered - question of alleged vbreach.« of ५०. wprivileges against Chaudhri * Devi Lal, tMLA, :reparding <his - 4 .. allédedimis-conduct onthe eve:of Governor’s Address ¢to “the - o7 4+ House.on’ths 24th Jung, 1982 which-was roferrdd-by.the Héuse il ' .7+ ए: the Committes of Priviteges on 25thtJune,-1982 for -exami-- nation and report to the House, . FRCICRNSTT PIN o T T ST 4+ 3, *The: Committee considered question-of - alleged “breach ही न ० या गा privilege' against. Chaudhri Hardwari Lal, Ex-Vice-Chancellor, अरे «व. LI Maharshi . Dayanand University, “Rohtak, for *his- writing' a . book-let “Legislature, Judiciary, Press and Universitics” casling - %, aspersions on- the members - and ~lowering :the ‘image and * ¥!prestige 'of the House and ‘its members, "which “was referred by h'_r.h_e Hon'ble Speaker to the Committee sof s Privileges on ¥ है पर 230 March, 1983, for examination, investigation- and report - to the House. - ™ 

] 

/4. The LCommittée considered -question .of alleged breach . of * UL Y privilege against Dr. Bhim-Singh Dahiya, “MLA"on' the matter 4 प्र regard <t ‘the question of alleged breach 04; privilege*in” - -Téspect of-Inews " jtem -in. Daily एवं Express dated ’16th’ . September, 1985 captioned “LOK DAL MI’A’s refuse to, meet १४9 7 e *Speaker™ -casting reffection on पीट impartiality 7. ऐप. the रे Te90Spaaker in'the 'discharge-of his‘duties. = - R 
- 

‘« - i -
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M'e_etin'gs held and business transacted 

meetings, the number of members pres 

* business-tramsacted at-each meeting are given below (— 

- - 

- 

ent and the 

जहा,  -Dateof m'eetin_d__—_—d___-—_—_—_
_fi_'g “Number of © ' Business transacted . 

~No. Members: 
= 

. ~present . . . 

5 गया — 
- पर ह - — 

-_ हा . _____._-———-‘——
—__'____-___.. T T 

—_—— 

दि 
1 

ना, “10fh Apsil, 1985 

2. 17th April, 1985 
- 

. 

- 

Ll 

<3, 220d April, 1985, - a8 ” * () The Committee considered the. pending 

ki Ch. Devi 1.81, MLA was 

- appear before the Commit 
summoned to 

tee on 10-4-83 

for contempt proceedings’ against him 

- but neither-Ch, Dévi Lal nort his counsel 

छा. S.C. Mohunta appeared befere the 

Committee titl 3.20 P.M. The' Commitiee’ 

decided _ (0 consider further nefessary 

action to, be. taken i the matter in, its 

.pext meeting to be held 

1985 at 11.00. A.M. 
on 17th April, 

~ 8 Consideration  of Non:appearance of 

N,  Ch. Deyi cLal, MLA in regard -0 - acntempt 

proceedings” against him and the under: 

taken given by Sh. 5-0. Moliunta, counsel 

of Ch. Devi Lal, MLA. who appeared 

before the Committee: that Ch.-Devi <Ral 

would appear before “the Commitiee ©n 

20.5-85 सा 2.45 P.M. छाए. the -case ibe 

adjourned to that date as Ch.. Devi Lal 

is und_e/r Medical treatment.. 

privilege issues. 4 

हो) The ‘Committee decided to hold its 

" mecting on 25th May, 1985.at 2330 

P.M. -at Chandigarh and 2150. decided 

to procéed to Manali in the -mormng 

of 26th May, 1985, for’ holding. i3 
.meeting  there on 27th, उठाए and 

901 May, 1985. 

4, 20th Apnl, 1985, 7 * The Committee informally discussed  the 

5. fth May, 1983 

t L - - 

16, ~165h May; 985, 
7. 20t May, 1985 

pending , Privilege issues.: 

6 
Do - 

पा ः Do 

6 (i) (व. Devi. Lal, MLA, नि एजछ 

the Commitice and stated that Qe 

. stood by the letter dated 17-4485; given 

by his counsel Shri $.C. Mohuwata 

where-in it was stated that he had 

all regard for the Committce ट्री 

could -mot ‘appear be fore the Com- 

mittec due 10 ill health all these days. 

- In view of the statement of Ch. Devi 

. - Lal, thc Committee decided to drop: 

- the contempt procecdings proposed to 

be initiafed against him.



s 

— e 

Q 
8. 25th May 1985 

9, 315t.'__May,_ 1985 

10. " 11th Jupe, 1985 

115 18 h June, 1985 

12, 24th June, 1985 

13- 290 June, 1985 

» 

“14, Sth July, 85 

15 कि पड '35 - 

“16. 17th july, 85 

17. 18th July, 85 - 

18. 19th July, 85 

-19. 2istJuly, 85 5 
(Katra) 

=
 

- 
(Srinagar) 

w3 
(Pahalgaon) 

L 
L] 
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Ch. Devi Lal further' requested that 
< @ he is under the treatment and has 

to get himself checked up, a date 
towards the end: of July _for | his 
evidence be given. Accordingly the 
Comumittee  decided to summon him 
on 31-7-85 at 11,15 A.M, for the _ 

., Ppurpose. b 

(i) The Committee déferred its -tour pro- gramme for the present because of 
-non-availability of "Govt. accommoda- 
tion at Manali. However, the Commit-’ 
tee desired that tentative dates when 
the accommodation would be avajlable 
at Manali during the mopth of June, 
be ascertained “from* the .D.C. Kulu, 

The Comimittee considered the pending 
privilege issues. 

-~ 

(i) The Committee considered the pen- ding privilege issyes. 

(i) The Committee decided to hold its meetings from. 17th to 20th  July, 1985 in the State' of Jammu -&. Kashmir. 

The: Committee considered the pending 
privilege issues. 

The Committec framed the questionnaire for discussion with the Privilege Commijitee of Jammu & Kashmir Vidhan Sabha on matters of common inferest. 
3 A ' The Committée considered the pending 

. 5 
(Gulmarg) privilege 1‘ss’ues'.‘ 

The Commitice. discussed the matter of common  interests procedural matter with the Speaker, Chairman Privilege Committee Jammu & Kashmir and Officers of the J&K Assembly, 

+ 

Committee  considered फिट pending 
The 

privilege issies. 

(i Do 

() The Committee reviewed the discus- sion’ held with the Speaker, Chairman (Privilege Committee) and Officers of the Jammy & Kashmir Legislative Assembly, ’
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21, ' 6th-August, 85 

22. 13th August, 85 

.23 '_r20th August, 35 

24.7 28th August, 85 

25. 4th September, 85 

| ] 

26, 11th September, 85 

&w.,“ 

1 

bl 

5 * Neither Ch. Devi Lal, MLA, ner his coun- 

Fsel appeared before the Committee. "How- 

‘Fever, a request on behalf of Ch. Devi 
TLal for adjournment for three weeks and 

exemption from appearance on this date 

rwas received. ‘The Committee desired that 
Ch. Devi Lal be. informed about the next 

date ie. 28-8-85 at 2,30: P.M. through 

* registered A.D. notice. दि 

7 ‘The Committeg considered the pending” 
privilege issues In detail. ' 

6 - - Do ~ . ar 

7 Do 

7 Neither Ch. Devi, Lal, MLA , nor his 

counsel appeared before दी Commitfee. 

The Commiftec desited that thé office may 

examine the consequences of non-appea- 

rance of Ch. Devi Lal, MLA and put up 

the case in the next meeting. 

6 "The Commitice considered the consequeices 
of non-appearance of Ch. ‘Devi Lal, MELA 

i’ the meeting of the Privileges Committee 

held on 28-38-85 in connection with his 

oral éxamination. However, the Committee 

deferred its decision to the. next meeting. 

5 (i) The Committee drafied’ and finalised 
its seventh Preliminary Report: in . 

regard to पट, question of alleged 

breach of privilege  against -Ch. Devi न 

Lal, MLA for alleged inisulting, abu- 

sing and man-handling the Governor 

, of Haryana in Raj Bhawan on 

24:5.82 for seeking extension of time ! 

for making the final report’ upto the 
first sitting , of the next -Session and 

S authorised the Chairman to_sign and. 

present the report to the House on 

26-9-85, 

(i) The Committee drafted and finalised its 

7 seventh Preliminary Report in “regard 
to the question of alleged breach of 

privilege against Ch. Devi'Lal, MLA. 

regardirig mis-conduct on the eve of 

Goverpor's Address to the Houmse on 
24.6-82 for seeking extension of time 
for makipg the final report upto the 

first sitting of the rext Session arnd 

authorised _ the Chairman to sign 

and presentvthe report to the House 

on 26-9-85. - 

(ili) The Committee also drafted and 

finalised its fifth Preliminary Report 

in rega‘rd to the question of alleged 

. breach of privilege dpaipst Ch. 

. Hafdwari Lal, Ex-Vice-CHancellor, 

. Maharishi Dayanand University, Rohtak * - 

. for his writing a book-let ““Legislature,
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27._ 17th Septemnber; ‘85 ) 

28. 3rd October, 

29:. शा October; 85~ * 3 

17itr October, 85 - 5 30:. 

अद् 251h Ostober, 85 6 

गज
 

Judiciary,- Press and Universities™ .cas- 
ting aspersion on the. members and- 
lowering the image and prestige of 
the House and its members for see- 
king' edtension of time for making 
the final report upto the first sitfing 

' एवं the next Session and :iuthorised पीट 
Chairman 
report' to the House on 20-9-85 

The Committee considered the pendingc 
ptivilege issues 

- 

(i) The Committee “discussed the pending- 
privilege issues 

85+ 7 

(ii) It was also brought to thé notice of 
- the Committee that से privilege moptionr 

“ . given By Sh., Phool Chand Mullana 
MLA was referred to the Commitiee 

*  of Privileges. by the House एक 26-9-85 
the Committee ‘desired that 27 copy 
एव the same may be circulated amongst 

=~ . .the members of the Committee, which 
was accordingly doneg - 

- व The. Comunittee decided to undertake 
. " a study tour to the states of Kerala, 

Tamil Nadu and Union Tertitory of 
Goa , Daman and Diew from the 
first .weck of November,. 1985. 

Meeting adjourncd for want of quorum. 
] 

(i) The Comimittee. considered the matter 
of non-appearence of Ch. Devi Lal 
MLA, foreral evidence on 23-3-85 in 
regard to the question  of . alleged 
breach of pifvilege against Ch. Devi 
Lal, MLA, for alleged insuiting, abu- 
sing ~and: manhandling the Governor 
of Haryana in Raj Bhawan on 24-5-82 

 and observed thai in spité. of the 
. fact that many opportunitics had been 

. given tb him and even contempt pro- 
ceedings” proposed. 10 एव. initiated 
against him had been dropped, Ch 
Devi Lal had not cared to appedr 
before the  Committec for his State- 
mient, therefore, it is a fit and appro- 
priatc case for initiating contempt 

. proceedings against him and a show 
cause nolice to this effect be served 
1on8 s.hi'm 10. appfat ont8th November, 
9835. . 

(i) The Committee -also modified it 
- earlier decision regardipg: tour o 

visit the states of Madhya Pradesh,- 
. Kerala and Goa from .14-11:85 

The Committee considered the- pending 
privilege issues o 

to sign and  present the - 

F3 

o 

L
R



4a 

4 - r = 

ना. — -~ - “दि. RPN S URIPS SRS न यथा 

दे, कर डी "दर ४८ारिद, पसी5 

P ‘_fl' S FEn k3 

3. 3000 Novetir, €5 
JAEIE SRR E i (L SR लिय 

i - 3__ . H 

2 " Tt =y PR R 

s F 

':f' - L न 

347.:4th Decenber, 85 
ST 

_i‘“‘"-'rm-?".-v*' TR 1T 

- R . 
& v - 

- 

e e पा oo नल नी 
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36: 21 8th- December;e85 

4 T कह EThige  व. 
% 3‘_GthtD._t_Cc_m_be__r_,‘.85 ' 

“38. अधि मुवमपबक: १86 " 

है लेट फि YN 

39 8ifi Jasiudey;” 86 
न न - थे. «ट्रेन smaTue  द्पा 

- -~ 

सगे ' 
40, रीति January, 86 
TN T M का Al 

Cdemi Majui¥a है v 
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दर्द 

नया या यएटएएएएएएाा,ाजयट थार = - न 

~ The-:summons sent to Ch. DeyijLal, cwere. 
_rteceived back.in the office  undelivered 

* and the Committee was -apprised of this 
~position. However, Chx Devi , Lal-swhos 

. -knew .about today's date‘made ~and oral. 
request for another -date and+.the Com- 
‘fittee  decided to defer his-oral exami-- 
_nation in connection with the cont¢mpt 
~proceedings to a -subsequent date. 

पु The Committeé discussed the pending 
privilege issues, - 

- (i) The Commitiee. also -decided to: 
summon Ch. Devi Lal, MLA to 
appear before the “Committee on the 
8th Januwary, 1986 at 2.45. P.M. 

_~.(i) The Committee considered the pending 
' “privilege issugs.. 

(ii) In partial -modification of its earlier 
"१ deécision, the Committee decided to 

undertake the study tour to the States 
- of Andhra Pradesh,-Tamil Nadu and 

Kerala, w.ef. 1§th Japuary, 1986, 

(i) The Committee considered the pending 
ptivilege issues. - . 

(i) In partial modification of its earlier 
decision, the committee decided fo 
undertake thé stidy tour to the States 

“r शा Goa, Aundhra Pradesh and Orrisa 
w.ef, 10-1-86, T 

The, Comfmitte"e * considered the . pending 
/ Privilege issues. A 

i : 
. +The meeiing adjourned for want o0 quorum, 

(i) 'The Committee considercd. the pen- 
* ding privilege issues. 

/ पं] In supersession of ifs earlier decision, 
the Committee’ decided to undertake a 

‘.study tour to the States of s Kerala, 

,‘-lA_ndhfa Pradesh and Union Territory of 

‘(‘vGoa from about 29th January, 1986. 

T 

. .Ch. Devi Lal, MLA was asked to appear 
. before. the Committee on 8-1-86 but he 
, ;did not turn पाए 85 desired nor his fcounsel 
1387 5.0. Mohunta appeared before the. 
= Committee .inspite ol service of summeons, 
T The Committee took a serious view -of 
TZlapse -on his part and decided to defer 

“the. decision about the -action to be taker 
X! against him. L] . 

i . . . - 
जाट -meeting adjourncd for  waot  of 

*, guorum, - 
G 

:—1-—' - . 3, 

v
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थी; 24th Tanudry, 86 “2° . "The' meeting __a"d_j_o_u'rnle__d'___-..‘f_o'r_’._.."‘w_."a_"'n_'t;:__..'.._o_'t,-'a 
N पे . - - squoramy < T T TS T 
42 “25 January, 86 ., " % _ M The.-"‘C"‘omm__1"-1_-'t_eé u_d__"ra"fteg_" _.and_"'_!_.fin_v'ahs‘k'e'd 
™ ' - . " jts eighth preliminary report. in Tegard 

कफ Sead _‘1,_:\.'-"_-'__1-‘:' दे 

43. डक February, 86 - 6 he~ Committde  discussed +“about - nomeap:’’ 
LY 

RN 

हर 

- .y 

पाता 
A 

& 

% .. to ‘question of alleged . ‘bréach- of 
' 4 ™Y brivilege against.Ch, Devi Lal, MLA 

“"for alleged insulting, abusing' and 
e - “mian-handling the Governor of Haryana 

’ jn Raj.Bhawan on 24th May; 1982, 
and . for "seeking extension of- time for- 

: - *  making the figsal report upto the first 

' . .+ sitting of"the mext.Sessign,andiauthos = - 
. e, .7 ‘tised “.the Chairman to sign apd " 

! '* present the report.~te. the House, on. हर की 1क-द-8.. - कि दे iy + 411 

. " (i) The Commitiee drafted and findlised ' 
Lot «साइड eighth preliminaty  report in .régard” 

बे i . v to.the questiom _Cofh. aDllcged_' breaMch_ of 
g . privilege against £ Devi, L.g], .. 

व R अदा अप N नह icregarding  his tistcondie कर पफ्ह 
पक दा e *् - .t 7 _.. €४ट of Governor’s Address to the: 

s { - .- Housé .0n 24-6-82 and for .secking' 

. 

Ty an N e ¥ 

£ . ~w *7 ¢ _extension’ of time ‘for making the 
b * final report upte the first sifting of 

- + ¢ Chairman to sign.and: .present! thet ~ 
o report to' the House. on 17-2-86.- . 

ता 3, £ व ' दाह: हु हर 
- (iii) The Committee ,drafted and ~finalised 

. : आई sixth' preliminary -report 'in  fegard 
- . - .0t the question of alleged breach of - - 

. - \privilegé  against Ch. Hardwari Lal, 
! ©  Ex:Vice-Chancellor, Maharishi ,Daya- 

- °. nand University, Rohtak for his wei- 

- - Press Land Universities”” casting  as- 
- persions: on लय, मेक मटिलक 

. . .- _ the image and prestife” of the s House; 
T 7 7 and .its. members for seeking  exten-- 

_ . sion of time . for making.. the’ 
* ~ . final report uptd”the?.first wsitting .-of- 

D .y . "2 -the nmext Sesston and authorised the. 
AN . Chairmgn to sign -andg lpl;.cs;ea__g the 

- ' न. % -report ६0 the House “on 17-2-86. 
. - g : 

(iv) Thé Committee finalised and approved 
. - एड first’ preliminary report of - J ' committee  against Dr, “Bhim .Singh 

*“Pahiva, MLA based on 4 news item 
~ £ in Daily Indian Express'dated 16.9:85. 
A captioned “Lok. Dal MLAS refuse to 

. 7 meet the Speaker”f. _-cas_tm"ge_ . Teflection, L ion the* impartiality®” oE"%he’ ~Spéaker न 

जय 

: अप the- discharge of his duties for< 
.o = . ". secking extension. of, time for making 

C . . .the final. report upto the. first” sitting = 
< of the mext Session and adthorised - 
. the 'Chairman to sign and present 
“the report to the Holise on. 17-2-86. 

~ péaratce -of -Ch, Devi Lal, MLA in the 
4 न प् स्थान कि द्न सफेद 

. - - # M 

.~ the next Session and  aithorised, the L 

- 7 ting 4 book-let “Legislature, Judiciary, . के 
प
द
,
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B = - ‘83‘"“. गण ला पा o - N 

e e िपपटएिि पड P I ] L — गाए — - 

1 T A हे ही, o3 gretidg 11 दिस A पाकर 1 roens 

v ."__—__.-F-—_.,- B Y e R Bt LD S oy . 3 नया, िस्र e 
हक - थी नि ल्थ, ३ नि ! i नर नि मन क््त उन 

वि b --{___. * - है नि - काटी हि, of ~the Conimittee” .and ~ decid 
R न T v.  that -in‘ the intérest’ cof. Justice . another 
R के 351 opportunity 06: given ' 0 Ch. Devi La], 

L, T " . <« MLA, to appear before the. Gonmmittee: छा 

FUU TR T T oA AL PN e - 
- o P o= I 'r-" e bR A ' -, 

44, 12th Pe i’_rua .86 " 6., 'The. Committge ¢opsidered the "peagingin 
eed "‘"'-‘-.Fy'“-"‘ g0 “हानि pribifdee isSes. Y7 L 

“न T e यार पा फर, ह  -._. रा LR S R 
4573 आना बेहद जा "% .4 . 'The mecting -adjourned. for' want_.of 

Lo . न "'_ a - . o B 

e e T Y T o L ¢ 
P T L न जय ,लिर नि पाप थक सम T थि तप 

5. .Meetings "A.djn‘ur_ne_'d for Want of Quorum, - _ S 

. 

period under review. 

की धर . AT 
6.. Rep 

< nd 

(i) The Chairman of the Commities (Ch. Inder Singh- Naia, 
‘M.L.A.) presented the Fifth Preliminary Report .of the Committed of 
Privileges to the House on 26-9-85 the mattér in regard (0 the question 

of alleged ‘breach of privilege: against Ch. Hardwari Lal, Ex-Vice- 

_ Chanceller, Maharishi Daya Nand University, -Rohtak for his writing a 

-book-let *Legislature, Judiciary, Press and Universities” casting asper- 

sions on ‘the Membérs and- Lowering the image and prestige of the 

House and its Meribers, secking extension of time for making the final 

report before: the first gitting of the next Session. 

(,iv),_ The Chairman of- the Committee (Ch: Indet Singh Nain, 

M.L.A.) presented the Eighth-Preliminary Report of the Committee of 

Privileges to the~ House on 17-2-86, on th: matter in regard to the - 

question of alleged breach of privilege against Ch. Devi Lal M.L.A. 

or alleged insulting, abusing and man-handling the Governor of 

Haryana in Raj Bhawan on 24-5-82, seeking-extension of time for making 

the final report before the first sitting of next Session, T 

L3 

de पु नन Nihal W 

+ - - - - . H B . 

:-J'E’“."H'-‘i".._‘.,,"_ 3 जारी हद दि Ffae o ६४ ;-.,-.fl-l P धबद प्रैस्किनान बन
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’ ot गन, दंत “respect of-2" néws, item’in Dailys, Ind:al 

\ - . 

- R . - T साय e e ..té न ——— न ४० . 
p TS AR g e ey Ol 

ही के . iy 

न (V) [ The “Chajrman_~of the Committee (एफ युमतंों:- सिनि्लत- कद - 
रवि. ै 0 présentéd_ पद लाएं Pieliminary Report of the Committee of 

= Privileges' to, thé "Housé " on17:2:86, on the matter” in regard 10 the 
iquiéstion”. of ‘allegeds.breach:of-;privilege against ‘Ch. Devi Lal, M.L.A 
‘regarding his allegéd‘mis-conduct'onithe eve of Governor's Address to 
the  House-on,24-6-82, seeking extension of time for making फिट, fipal 
réport upto the first  sjtting: of ‘thé next Session 1o, L=REITE रई़े 

८. y22(vi) 4 The.Chairman; of the Committee” (Ch. Inder Singh, Nain, 
M.L:A ) presénted “the SiXth;Preliminary *Report of the ‘Committee;:of 
-Privileges- -to- the. House -on_17-2i86_on_the maiter in regard to the 
question of- alleged:‘breach. of: privilege against Ch.7iHaydwarizI-al 
Ex-Vice-Changcellor, Maharshi:“Daya’ Nand : University, Rohtak लिए his 
writing a book-let “ Legislature; Tudiciary, Press afié' 
“aspersidns’on’the Members and ; lowering: the image and prestige-of the 
House and its.Members, seeking extension of time* लि making’the-~final 
1¢port before. the ;first;sitting of the-next, Session. '~ * “'; =¥+ = 

(शो). The ~Chairman of "the Committee (Ch. Inder~Singh-‘Nain, 
tI.r.A‘) presented thé first Prelifiinary Report of ;the, Committee of 

““Privileges to the” House on 17-2-86" on the mattér.in _ iégard “to; the 
qirestion of allegéd breach of.privilege-against, Dr Bhim. Sin Dafi:ya. 

ey 

n पता 55 "dited 
16k September,. 1985, capjioned:“Lok Dal MLAs” 
"Spca?('er casting ; reflection .on’the “impartiality, of: the”.Spéaker पा the 
dischacgé.of~his-dutics. seeking. exténsion.of tinte for'making’ the” final 
report:before the first sitting of the-next’Session ) T I 

= - : R R AT At Y नजर न्म्ल बज वध जय, टी झा हे R -" l‘ - 

. wcProceedings 1"+ ., 4, पुन न ¢ L L ६- डे, न अर 

A, recordof proceedings’ of: the . ्राह्ट्रापाइड 0५-46. (0प्रारतपिटि्टर has 
been kept-in the ‘Haryana: Vidhan' Sabha‘Sécretatiati*-  ~» -« 2 

- - - _ हि . 

= - - " चर - L - 

- g 1 ) b - ) ’ 

अन्न SRR 3 लि - ) J- - B 

2 S - 

- * - ! - - = - के 
- थम नि 4 दे 1 न . 

' - T i एन - L 

- नल 

d"Univétsitids’ -casting - 

Efiige o meRFIhg, 
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«टू. BUSINESS ADVISORY COMMITTEE 

+ #The-Committes, which was constituted ,on:thé Ist 'Februaty, 195 — 
continued-ite finctigh upto the 2od September, -1985, when-a3 new 

" Commitiee~was' ‘nominated by the Hon. .Speaker. 3nd. was..dotified 
vide notificationNo:*HVS-LA-100/85/53 dated the 5th September; 1985, 

The ‘Dames of 18: Members/Special Invitée.'and , thé ,numbes of 
meetings:attended by each Membgr/Special Invitee are given below - 

ek न जय 

Sr. TSt~ NameofMember -~ .~ - Nodofmeefings Name of Member ot U - No-iof meefings 
No.. - ' कि T - attended” - 

- - - PR Sl — TN L ‘ 

T 1 "S.iTara Singh; Speaker™”  Ex-Officio:Chairman’s .+ ¥k 

‘2, "Chr'Bhajan-Lal,'Chief Minister . Mémber * . 1 पाए 

3. Cb. 5.5. Surjewala, Parli- . .Member- s रे पीट 
के, उन्ताध्ताधिए Affairs Migister. न दर ६ हि, , o 
s 2, ४ वि भट  ा ™9 Fl है. हा 

4.7 Sh,;Lachman. Dass, Atora, Minister: Membet . a- b'..-“ v 
1 of:State.for-Revenue T T ' 4 

P A - Tl o vy 

¢ @5 Smt. Chandravati'MLA - Member. - . =75 s 

@@6. Ch. Verender Singh, MLA ., Memter N का 

7. Sh, Fateh Chand ¥ij, MLA . -"’Mcmber —_ 

Special Invitee . L 

-~ Shri‘Ved Pal, Deputy Speaker " जे A e | मन 

@z Smt;;Chandravati, MLA ceased to béa Member. of.the Committee 
on*'the-acceptance of her resignation’. from the Membership of Haryaga 

Vidhan ‘Sabha with effect from 9th September, 1985, , NP 
१६ मे ग्य्लिड, 

@@ .Ch. Verender Siiigh;, MLA was nbminated by: the;Speaker ‘to 
serve on the Committee with™efféct *from lith- Szptemberyl 985 ना the 

* vacancy caused on thé resignation’of*Smt. Chandravati'MLA: ftom the 

Membership of Haryana:¥idhan Sabha . . 
el 

The Committeé, which was constitutéd jon. the,3¢d;September; 1985 
- continued to' function upto-23rd” January,:, 1986 and ther same, Com- 

mittee was renominated on. फिर 24th: January; 1986, by~ ther Hon'ble 

Speaker and was notified vide notifications दिल: HVS:LA-26/86/75, .dated 
the .24th January, 1986, पाई Committee held-two.meétings.. The names 
of . the Members/Special Inpvitee- and" the. meeting; attended,.by.each 

« Member/Special Invitee are.given below :— 77 - _ = . i 

Sr Name of Member T TSt Nameof Member - * =Nosof méetings . * wNorof méetings 

पर v e Ty पीटर S S , 7 Lattendeds 

1. Sardar Tara ‘Singh;;Speaker- Ex-Officio Chairman . 2 - _ 

2. Ch. Bhajan Lal,-Chief Minister,, Member - . + न _fl2— . 

3. Ch.S. 5. Surjewala Membér _ : दर 
Parliameéntary अधि पता डॉटॉ' e



8 | 
i T S A कि नह गए. 

पढ़ O N_am'e_:of__ Member , P .___No."o"'_'_f- M‘_'_cet_i_n'gs ~ 
सौ, ... Tl . , 2द,+ attended 7. - 

! 4. Sh! Lachhiidn Dass Arora, "', Member «2 
" Minister, of S_tate,for_'R_ev’_e__nue." दर , न 

"5. Ch. Verender Singh, M.L. A, Membir. - 

- 6. Sh. Fateh Chand एप; M.L.A. Member - — 7 
- 4 परत - ‘r _ 

Special Invitee - gy . _ न ey + नल, - . 

, Shri Ved Pal, Deputy-Speaker - BT TR 2 

Subjects Discussed . - U T 
- . " v कक न, 1. कच्े, कप दे जा न, का दिन The Committees Which ‘were conslituted on the 3rd \‘S_eptt_e_‘__mber,. 1985 

and n&‘% h January, 1986, held ons and two meeting (s) respectively., In . 
these Meetings the Time Table for various items ‘of business " beforethe ~* 
‘Vidhan Sabha durinyg its sittings held from the 26th Saptember-to 28th 
September,—4985 and from 17th -Febroaty, 1986 to 28th February, 1986 
-were settled. . " गे; ‘e o ; . 

' REPORTS*PRESENTED' . ~ ¢ - 
-‘ 

- ' 

‘The following reports were presented on पीट dates noted a ga‘i“-%‘ R ~each :— : .- - Ve . RN v 
न ४. पथ 

1; है... क्शिंस्ठ ofReports , . " . Daer री 
नि e 2 2 एफिटपपिठाण 5, . “_p_r_esenwtma'_uon..,J,_,‘, 

1 Recominendation  regdrdine Allogaticn of | .. 26th September, 1985 
time*for*” ‘fransaction” of Government,,. - 7... 7 
business छिए' the. meetings _of पीट Vidhan 7. '~ - A ~ Sablia held from the 26th September, 1985 -~ { ! T 10: 28th "September 1985, i.e. Obituary T I Referencés;, Motion under Ruls 121 for the g . 

" ‘suspénsiod of -Rules 30, Papers Iaid/re-laid ' N % -, on. the Tablé of thé House “Presentation of * : 
~  Prelifiinary réports of: the ‘Committee. of." ) 

*  Prvilegés and éxtenSion of time, Presents , v - ‘. * ~ * 
ation of Supplementary Estimates (First Ins~ | ' S , talment) 1985-86; -OathiAffirmation, Govt. i 

. .Bills/Business etc- ' - - - 
) B IR EA ] _ i . . 

" 2 Recommendations "'_re'fa.l__”qd‘j'_n‘g .allocation of . .17th February, 1986. © = time for transactioh’of Goveriimént businass ' ~ and private Members business from 17th Feb2 * * -' . ruafy to 28th PFebruary, 1986 Le.. Oathf , .' T s Affirmation, Obituary referencés) Phpér laid) T 
re-laid on the Table of the House, Presentas-'? © - . 
tion of four Preliminary Reports of the Com-  + . . 
mittee of privileges and extension of पाई, 

- 
[



i ही -~ 
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Sr. Subject of Reports - ., Date of presentation 
No-=f """« - " 1 " - o 

+ - 

] 

for_presentation of . final. reports..thereony-res पाए = 
' . discussion on . Governor’s Address-..and 

o . Voting on Motion एव Thanks, Presentation 
of Supplémertary. Estimates (Second Ins- 
talment) 1985-86 and Voting on Supple- g el 
mentary Estimates, Presentation of -Budget,  ' 
Non-Official. business, Presentation:of :Re- = . . - 
ports of Assembly Committees, Appropii- 
aticn”"Bills" ता Supplémentary Estimates 
(Second Instalment) for the yéar-'1985-86 
and, Budget forthe year 1986-87, and 13 - . _ दर 
एटा Government Bills Pden b + ’ 

Revised recommendations regarding allo-  ”19th' February;. 1986 
+~ cation of time” for transaction oft:Govern- * 7 gt ¥ अधि + 

ment and private. Members business from A 
19th February to 28th February, 1986iie - 
presentation . of Supplementary., Estimates - 
(Second Instalment): 1985-86, Resumption: ' = - - 
of discussion on Governor’s Addressand . |, "~ N 
voting on Motion of Thanks; non-official : ' 
business, papers to be laidifre-laid: on*the' हे ० - 
Table of the House, voting on Supplemen- 
tary Estimatés,Presentation of Budget, Go- - S 
vernment Bills, General discussion on._bud- 

न --get, Motion;under Rulé 30 régarding trans- . ¢ A 
action of Goverpment businegs on Thursday, s 

«the27ih Febriary, 1986, resumption, of gen- 
- - eral discussion “on Governor's Address'and _ . . 4 

; Voting on Demands for grants on Budget - 
forthe year 1986 QB.? presentation of  Res 
ports of the Assém ly Committees, Appro~ 
priation bills on Supplementary Estimates 
(Second Instalment) for the year 1985-86.and 
the Budget for the .year 1986-87, -and, 13 
ofher Governmént Bills., ~ . . 

सर
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ही 
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HOUSE COMMITTEE 

बा ही R 4 ——— PR Y 

The Commitice for the year 1985-86, consisting of, five Memberss 
-and one-special -invitee -was nominated .by the .Hon’ble -Speaker. on 

ज
न
 

1फचे.85-: परत ~26.6.85. tespectively.. .. . _ .. . 

Chaudhri Ved Pal, Deputy .Speaker, was the Ex-officio Chairman 
of the Committee. - पु - . . .. लि 

The Committee held 14 meetings. i . 

The nrames of the members of meetings attended “by each of 
them are given in the following table:— - o + कसी L 

Sr. No. , Name 61 Member g - *Nodiof _-m'ce"_t_i‘n'g's- ’ 

- दे i, el ६. « 

1.1 Shri Ved'Pal; Deputy Speaker, S S U 
L "Bx-Officio Chairman.- . - r _ 

2. Shri Mahender Pratap Singh .6 

3. Shri Bhif Singh-Dakiya © . © 7 . 

4. Shri Brij Mohan Singla - - 5 ) 

5. Shri Hukam Singh Phogat - ) 5 कि 

6. Master Shiv Parshad. (Special' Invitee) ° 9 ; 

The dates of meetings held,!thé number of Members present cand 
‘business transacted at cach ‘meeting, are given below :(— -4 . . 7 

Sr. . Dateof mecting _HF_“—HH@______N'umberof " _ Business trdnsacted B 
No. . Mempbers _ ) T 
- माफी e e presents _ s - . 

1. 20d May, 85 3 (i) Welcome "Address and discussion on 
scope and functions-of the. Committee 

कराना Y 

N . (ii) The' Committee - considered ‘the- items 

B . fegarding the facilities~to*be provided 
to .the .Members of Vidhan 'Sabha 

{a) Transport arrangements from MLAs 
Hostel to Vidhan Bhawan 

* ) (b) Provision of a room for the MLAs 
i in the Civil Secretariat 

(दो Provision of a room for the MLAs 
in the Vidhan Bhawan . 

) (d) Difficultics: in travélling by MLAs in 
the Haryana Roadways- Buses. 

. (वो Inconvenience faced by the MLAs 

- . का the Rest Houses/Tourist Complexes. 

A . N N
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: न % s हु से ना मनडा pi(g) Catering arrangements in the MLAs 
U - S SN ._j_‘\f"_' -पू g Hostel. . i 

& N S ¥ जननोंद इस Ny madpmebd : . 
- o o = r,.'--dfidf,(in) Papers placed before. the Committee. 

पद 2. -16h May, 85" दा न vac.rd qongql¢iPapers placedshefofd) (8 Qomtljttect 
S . - T e भय nawalg 

z दर, न oAl आन है न पाए i) 0-0. Jetter  No. DHOH-B5/1888, 
. . ol मे पक पा . vy dated 10-5-85, received from Shri 
b - , पका , T स्वपि Alak जरा, Director, Hospitality . 

. . . s oo - ey itiost Organisation, . Haryana, Chandigarh, ¢ 
न ४ हे काना था. गयी, ‘expressing his_inability to appear 

__ 7. नर सर e, b befofe the Committee on 16th 
T & N - _May, - 1985. . - 

L P A I . P _L..‘.).' N - 

=Lt St e e T AT पी Letter No. Con. <69/1480-PH/W2, 
गिल T T डे 7 dated 26-2-85 received frdm  the 

oL SR “,--I Engineer-in-Chief, Haryana, PWD 
{ जप न ध्् Poblic Health Branch, (पीवाएंतींकापी,- 

- . SRR T regarding the rough cost: estimate’ 
7 =  .. 3 - T for' providing . iA__ndepen'dent water 

. .. supply to MLAs_ Flats an g_, the 
- रा 7 s "पं (3 Combnittee noted the SGHitkits:> -+ 

ं दर P L .. e ) L 
. , ) LT . (‘iiii) Letter No. 41/1/85-RVA, -dated 
4 . ० गए T T व नर 10 () 27-3-85 from -Chief Secretary to 

P : . दा. - - 3D Government, Haryana addressed to 
= _. lih Shri हि, Asthana, Special Repre- 

. "77. प0 sentative-gum-Commissioner to 
. ' S B V) Governmtent, Haryana, Haryana 

) ७ + if  "Bhawan, New  णिदापं _ and copy 
; O i * endorsed /0' the Sec getaérr' पी ana 

F : . . - £¥(}  Vidhan  Sabha, CH ndighl g'gar?- 
A . - ding arrears: of outstanding dues 

बज. -y T against pthe MLAg, MPs, Ex. 
e - . _'* 30 MLAs & Ex. MPs-on account ‘of 

NS जि . A ्त stay in Haryand .Bbawan, New 
L " .= =g Delhi; the Committee noted the 

- .. - < U1 iconténts and fixed the ‘meeting in 
' - < *7)  ~Harvana .Bhawan, New Delhi on 

. 5-6-85. In this regard. - h 

oo - oL 27 6'rnal examination of the Chief Secretary 
e = नकद बन न 1g;; Government, Haryana_ifi respect .of 

व रा मिल providing facilitics to the Members. of 
e L —_ Harvapa Vidhan Sabha, ! 

3, 25th May, 85 "3. *_ * (i) In the absence of the Ex.-officio 
. "' Chairman, . Shrit Ved Pal, "Deputy 

L न N ! Speaker, -Dr.. Bhim+ Singh Dahiya, a 

\ - : T - member of the Committee was Chosen 

i T T . to preside” ovet the mesting. 

न «एव. पी A.D.O: letter No., PSCS-85/187 dated 
BN == 15.5-85 received from the Chief Secere- 

: - tary to Government, Haryana, ad- -4~ 

. dressed . to _t'hle‘.l.r"s_p;@fii]?_{RC____D_!‘ESCIH&(WE:,—‘ 
s < .cam-Commissionér,yjHaryapa n,Bhawan,: 

दि . New. Delhi, with regard ‘to rude and' 

" L ) discourteous behaviour by the lady 

. - . - - receptionists at the reception: counter 
४ पह .  > _ T . towatds  MLAs etc., was placed before 

e U = the Committee, which noted फिट .cop- 
! N h * - tents, ह व
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4. 25thJune, 85 (Haryana ' 4 

" - a 

Bhawan New Dethi) 
न 

- 

7. istiAugost 

.85 7 

.85 (IH,arY,a_n_.'a 
‘Bliawan New'Délhi) 

" 

~ " (i) Oral"examination™of ths कट 

w3 

«श्र हुए 105 Committee' "decided undertake {a | ’ 
e के 

T = - 

of Hospitality Organisation, Haryapa 
रण Tespect of catering -arrabeements 

- 

A 

etc. ‘in Haryana  MLAs_ Hos ली ‘for 
.Members 0 the ” Haryana Vidhan 
Sablia.. - 

" '(i)*Papers” placed before the *Committee, 

(ii)-Qrall exaniination of फिट, Special Re-: 
presentative-cum-Commiissioner, Harvana 
Bhwan, New Delhj regarding " the 
facilities .et¢. in Haryana ‘Bhawan 
for the members of “the Haryana 
Vidhan Sabha. 

study tour to the States to Pondicherry; + Andhra, Pradesh ‘and Rajasthan from + ot ४ Ist Awgust, 1985 to 15th-August; 1985 10. 

(D) Papers placed ‘before' the Commiitee i 

discuss matters of . common interest 
with उड़, counterparts, 

regarding tour of ather Sfates. 

- (i) Oral examination *of thé Transport 
Commissioner, Hafyapa in respect .of 
difficulties expérienced by the members 
of Haryana Vidhan Sabha: while tra- 
velling " in  the Harvana Roadways 
‘Buses, T . ' 

i 

5. 7 (i) Oral examination ofithe representatives' 

- Complg_xes. . 

1 
& 

» Tecelve 

of the PWD उदार) and Irrigation, 
Teourism' and Hospitality Departiments 
of Government of Haryana मा Tespect 
of difficulties experienced by the mem- 
‘bers of Haryana Vidhan Sabha, during’ 
their’ ‘stay " in Rest Houses{Tourist 

4 

.(ii) Confirmation of the Preceedings.. 

. ~(ii).A ‘memo, No, SPC:85/338, dated 29.6.85 o ] d from ‘the Special Representa~ 
tive-’cum-’Cormm'ss'ioner,Haryan'aB_hawan, 
New Delhi* regarding the «etails एप ‘occupancy,  of  reoms™in Haryana 
Bhawan _ for the months  of " April, 
1985 and statement of arrcars in respect * of telephone~ charges and room' rent 

" outstanding against Ex-MLAs/Ex.-MPs and- MLAs and MPs, was. placed 
before the Committee and noted the: 
contents. ' 

3, -, The Committee approved. the questionfiaire: " 2nd ‘thereaftér व. joint tour ‘of House "Committes. and Pefitions Committce was ' undertaken 0 the States of , Pondicherry, * --Andhra Pradesh and _ Rajasthan. w.e.f. 15 August, 1985 to 15th Audgust, . 1985.. 5 

L कि 

. 

! 

présentaives .



न 8. 10th August, §5(Harvana. 3 Postponenient ए study tour to-the State - 
Bhawan New Delhi)- i " of Rajasthan 

‘L' 9 19th September, 85 3 - (i) Allotment of rooms to the Members 
2 - . *. - in the MLAs Hostel during Session 

. . =, days 

. «FI (i) Oral examination of the Representa- 
4 नदी हा . tives एप the' Hospitality Organisation, 

. . Haryana in respect of catering arrange- 

- . . . ments- etc.. in .the Haryana. MLAs 
' जी "व E »  Hostel and in- the' Haryana' Vidhan 

. . . Sabliav for the members: duting* the 
i ही मी सिशगिन0प्ड"8ि555ं09, एप" Haryana' Yidhan 

: abha. 
S i ! 

e 1 + हु ८ 

Meetings adjourned for-want of qnorum 
T =1 

The meetings 1.6, 3.8.85,..5.8.85, 8.8:85,. 10.9.85 and. 14;2.86 were 
adjourned for want of quorum . o 

¢ Proceedings . 

% A recdrd of the proceedings of the Committée hias been- kept in 
the Haryana Vidhan Sabha Secretariat. . ' 
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LIBRARY' COMMITTEE - | 

“गए = Thie एठालाएाछ|टड Eonsisting ठार अड Members, with Shri Ram Bilag 
— _Sharma as..a._Spacial Invitee,-was -nominated by the -Hon’ble Speaker- on 17.4.1985. Shri Om Parkash Mahajan .a member of thé Committee ~hwas*appoited लिन ते 0 Patkash Mahajan resigned from the Chairmanship*“6f“the Committezs on 8.6.1985 and _his 

. Jesignation owas,aceepted,sbyor the ) Hon. Speaker” on  15.6,1985.. Shri 
-oMahendras Pratap Singh ML AL"T was nominated on 26th July, 1985, 

85 a member of the Committée” against the vacancy caused by the 
.. Tesignation 'pdlf किया Om Parkask, Mahajan. Bahin Shanti Devi, MLA निगल टीएि5/िशपिफ पिंड, ovas nominated as Chairman on 26.6,1985. 
4, LT BASILS 0 1osqest का eoeg oH o . 
लि गुट गापी oLty e s . , . गण TheS Comifittded held 50'meetings. The names of फिट Members/ 
.'S.Pbel'c«ll'a.I,'l'r.n{!’ji.tge{?mt_"og‘eth?er wlithxthe'sn?umbger of meetings attended by each -.J';ofrfthem,w:a'r‘eh'given--Ji"nsfth'e'inffl_"rljlho'}'1'ng table:— 

.‘ -—-—-—_-_._-_*_-——_————__-—\ 

8r.” "Name of the Members ‘No. of meetings attended No. myioyp 1o iof(inclhding  these when 
. there was no quorumy) 

श्री oo 3 8,__1_]_[__'_&___8__&______'0 (Al PPPR FH 8r PFRAEL . B 
- ) Jnunup 1S . 

1. Sh. Om Parkash Mahajan : 3 \ 

I 

गया 

1 येधदी ध्यूकि0] आप 105 1१०7) odi 1o '23111’!.)_'3..’3{{0'1(1' oy’ 22 ‘ ) 
"3. ९ लक. 1L gog gddeg पड, ¢  . . 3. Sh, Azmat Khan ~1EREI1Y £ 36 

1 (b}
 

Y 

4. Sh. Nirmal Singh ' 3 

5. Sh, Mahendra Pratap Singh P 
6. Sh. Hari Chand Hoodz . 18 

' 7. sh डए व 036. 9 . , 
8. 5, Ram Bilas Sharma, Spl. Invitee 28 

The Committee selected the publications on different subjects. The 
cost of the publications purchased during the year, including the cost of Newspapers/Magazines etc. comes to Rs. 26,790/04. In addition to it Government publication worth ‘Rs. 4819/50 were JPpuichased. ' 

The Committee also undertook a study tour to the States of Andhra Pradesh, Tamil Nadu and Karnataka and discussed with the counterpart 
Committees, matters of cominon interests. . 

M'eetm‘g held and Business Transacted 

Details regarding the dates of mectings held, number of Members 
4 i
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; 
? L] 

présent and business transacted, in cacly meeting, are given below:— 

Sr.  Date . Number of e el Busigess transacted . 

_ काठ, न न = - > - -Members . _. . - दे 

Mecting (including T ' : 

. v Special 

! . Inviteg) - 
- 

piesent 

r'l_l- 5 3 
—_— e —— 

पर - 

w_.__-__'_‘__‘_______._....——-——_—._\ 

1. 30th April, 85 4> The Secretary welcomed the Members: of 

-the Haryapa Vidhan Sabha Library Com- 

- s mittce and  Assam Library Committee 

i _ and explained to them the scope and 

functions of the Commitice. - 

‘2. 8th.May,- 85 - | (i), The Committec recommepded 5 books 

: “'for the Library. L . 

. o= . . (i) The Committee decided that sngges- 

~ L tion§ for the' purchase: of books .on 

- yarious subjects be invited from all 

- . the Members of Haryana Vidhan 

६ . . ,Sabba, so that the same could be. 

- recommended for. -purchase for फिट 

‘Library. 

’ - (itiy The Committee also decided that the 

') : quotations from various book-sellers 

- local as well as_outsiders for ‘giving® 

“rebate be invited, 

3 .15‘th'h."'May, 35 Tt g “The Conun_.ittee' tecommended 2 books® 

= - , for the Library. ' 

4. 22nd May,'85 * - s पु Commiittée recommended 8 books 

: for the Library. 

- 5. 2%th M‘a'y, 85 6 The. Comimittee reoommended‘ 26 books 

- - for the Library. : 

6. 5th June, 85 . 4+ (i) The Committee approved ll_re"bate offered 

N PN by the .book-sellers while. purchasing _ 

w1 " r the books for, the Library as uader न न 

- 

> L
) 

: 1. Discount on English Language 1034 
< _ हा पा हि 

_ दा. -.+*. 2, Discount on Hindi & Urdu books 

. . 15% 

. 3. -Discount on Law books—whatever 

, "2 द ९_. disconnt- decided after negotiation. 

e \ = - . - v . o . 2 2. 

v, ) The Committee recommended 4 books 

. for the, Library. 
. 

B 7. 12th Jume, 85 . 4 ' The Commities recommended 6 books for 

" ’ the Library and desired that another six 

< books be obtained on appraval basis, 

हैं. 19th June, 85 - © 4 "The . Committee recommended 5 books for 

ही - tthe Library. 
. 

है 9, 26th June, 85 ३ 4 . 7 () The Committee . passed 8 condoléncs - 

- 
- - “’resolution on the sudden death of 

. s e - father of Sh. Azmat Khan, MLA, थे _ 

- - न, “member of this Committee. .z 

e -k



- B b - - i - R T - 

2 3 4 . 
N . ) e 

(i) The: Commiftee recommended 4 books 
' for the Library, 

पर गा पाए - रा (i) The Committee -inspected. the. Library. . J " and suggested that the proper lighting = - arrangements be made at the. earliest. T. and six fans, 25 book-shelves. and 
! -on¢ magazine stand be provided या 

the Library. - . 

10. 3rd Tuly, 1985 4 The- Committec recommended 3 books 
+ for the Library. 

11. 1lthJyly, 1985 . 6 'The Committce recommended’ 5 books 
' ' for' the* Library. 

12. 17 Tuly, 1985 3 The Committes recommended 5 books 
for the Library. 

13: '23rd-July, 1985, 2 . The Commiittee Ttecommended 4 books \ : nittee 4 . - for the Library. 

14. 30th July, 1985 5 The Committee: recommended 3 books = for- the Library. " . ; , 
15: Tth August, 1985 .2 The Commiftee recommended 7 books 

. , for the. Library. 

16. "14th Auguost, 1935.° 3 The -Committec  Tecommended 5 .books . . for the Library. - 

पर 2158 August, 1985 5. The -Commitiee passed a~condolence re- . solution on’ the assassination of Sant 
. Harchand Singh Longowal, President of = के the-Akalj Dat, - - 

- Py 

18. 28th August, 1985 "3 The Committes recommend"ed' 33 books छा - : the . Libraryv. PR - = 
19. 4th September; 1985, . 3+ The Committeé recommended $5 books o, fo_r फिट Library. . 

20. " 11th Septembér, 1985 3 The Committee recommended 4 books . * « _ for the Library, 

21, "18th September, 1985 1 No business could be transacted for want न. - of quorum. भ - 
22. 3rd Oifober, 1985 2 The Committee recommended * 6. books . . * for, the .Library. o 

23. हा! Qciober, 1985 ~ 4 The Comimitice at its' ‘meeting held jn . Haryana Bhawan, New Delhi decided that. 
relipious and Historical books in Hindf Language be parchased, After this the Comriittee visited M/s Suruchi Parkashan . - . and recommendcd 63 books in Hindi and 
12- books in English, D 

24.. 16th October, 1985 . 2 -~ The Committes re_commend_ed} 4. 0005-07 

i & 

.. ~  the Libgary. - 1 Y 

25, "24(b’October, 1985 1 .4~ 'The Committee recommended 3 books * 
for the Library. 

अज
य.
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'.\ m—.“_—“—-—.—_—_-_
——__-————_-_—_‘_h

_k-_-_-——_—._lw- 

- ....-_.'-2..: - ...-..,.‘;..-._ ..,‘__.....-..' जे. - -- बट मे नए 4 - = दि न -~ - — 

- - TR हि पा न ्ननण नि - e = e न वि लि - दर - . 

26. . 29¢h October, 1985 _ = 3, * The Commitied recommended 3 books - 

TR या... fer पीट Library. e कह 
८ ० + न - - . : o i . 

27, ,-"'G:h‘Nr'o"'v_"'ember,__l_g‘85'""" स्पिन कुल, _ “(i)"The..Commiittee . rccommended™3 books 

- =R .- R “"4gr the Library. . . ) 

. सका था 7 पा e "10 He: Committee "désired * that, tentative थी 

¢ . L0 7T ™7 tour  programme , of the Committee 

' I डा, o’ un'der_t_ake_.'st_udy- tour of the States. 

R * . of Gujarat, Karnataka and Tamil Nadu, 

Lt e ot e L0 the' second week of TDecembert, 1985, कं 

= A > .. L फंड: chalked out: * T v 

) *2_8_._" ‘l__‘dthh___'N‘ovemb"”cr,'_IQ,S“S" गा 3 "The . Committes fecommended "3 16000 

LT s o S ‘for. the Library. . 

- oz . N U , ही. , [ ) * कि 

;- 29. "21st November, 1985-+ 4 “The | C_om‘mlttee_ recommended 5" ‘books . 

- 1 L r,__for_fithe Library: . ¢ . - 

- - ™ L - - - गज. 
! 

* .30, ‘28th November;1985 % 4 5 (i), The -Committes decided to ‘undertake 

ला TR T ; o study tour . of ‘the States of Kerala, , 

LN हि, Tamil Nadn, हल! aka and Gujerat’ . " 

. .- ’ 3 ४”. न ड. in the second week of January, 1986. 

' o .. . vt Lo _The Committée, also decided; that the, ९. 

Lo LA कगार i 'फाएड्राववााठ, may -be 'chilked out™accor- " 

ई . + dingly and placed before it in its 

- न - “next. méeting 10. 00, held 00 41 2-85. 

L . 
& - = Ed .; 4 N - B o - 

R वि o ! - .Gi)yThe Committee’ recommended. 3 books . 

o जि Fi o }', ___"fo’r' the Library. 

,31.. 'व एऐश८दफएट2, 1985, . न उ. , (i) Thie -Committee” recommended 3 books. * 

<y, »-'_' e बाएं e & P दि the -Library. - - 

b ta ना - :’.'-(:) -t . लक, वि हि B . v o 

— . - - (i) The Committee decided 'to- ‘undertake * 

. r ™ sudy tour of the States of Tamil - 

“7, 1 न के o a ‘Nadn, Kérala, Karpataka and. Gujarat , 1 

T R कै “2...” पिता! 11१1 January 10 7 2517 January, 

3 ०. नौ, 5 जल न 3 L 1986 . R L. . N 

r aE i - Al o '"_:'r.. की मद * . . . 

-2 10th 'December, 1985 {+_ *No. business could be transacted for want - 

पट . . S T of ‘quorum: . . 

- जा . व % i ) L . b N 

33: 17th‘December, 19857~ 3 (i) The Committee recommended 3 books. 

" . e ‘ N for the Library.’ ™ . o 

e ८. L * (ii) ‘The -Committee réconsidered their -{our * 

* 7 . progfamime’ and . finally decided to 

@ FTmoT 2= . visit- the. States: of ‘Tamil Naduy, Kerala 

- ! १. and :Gujarat -w.e.f. 13th January, 1986. 

L , « The -Commiitée. also esiged . thats, 

U Pl T necessaty permission of "the ‘Hon’ble”  * 

TN हे e . Speaker 'may be obtained in  this 

T T oo T e - connectiog. . * नि 

34. 26th D‘_e-:e_“m"b“e_lr:"__19“_85-- 3., “The चिप recommendcd "2. books’ 

" r‘ i P हा T b"’ P णि (हट ही नि ०1 ४- अ " < 

35, IstJanuory,1986 . | .3 “The, Cofnmittee fecomménded, 3, Jooks. दा - 

. L .. 7] =for the Library., it - 

- . ) दर F थी - v " . - - i . 

+ 36, ‘Sth-January,r1986 1 The -Committes decided to postpone its’ 

AT T e न tour: programive which was 10 start from 

. \.-} Yo a2 - . 13th. __-J—_anuary, 1986 till Februdry, 1986 _ 

पक 
- =



39, 

40, 

बे]. 

43. 

46. 

" 15th Jannary, 1986 4 After some discussion a joint tour pro- 
gramme of the Committee, alongwith the: 
Commitiee on Govt. Assurances, in second 

. week of February, 1986, was decided. 

20th January, 1986 . 3 The Committee tecommended the book 
titted *“The Mahabharata™ written by 
Shanta Ramesliwar Rao. 

29tk January, 1986 2 The: Commitice recommended the' book : “Indira Gandhi” written by Swraj Paul. 
ith February, ‘1986 4 (i) Book Titled *“Army Action in Punjab 

Prelude” &  Aftermath” written by ' Samata FEra Editorial Team was - recommended by the Committes. h 
. \ 
(i) The Committee approved the proposed 

tour programme from 12th to 25th- 
Marth, 1986 and desire that necessary 
“permission of the Hon'ble Speaker 
may be obtained. 

12th February, 1986 4 (i} Book titled *Commentary on the Cons- . »  titution of Tndia Vol. I written by . Sh. D.D. Basu was recommended by 
the Committee. 

(i) The' Committee desired two pbotostat 
. . . copies. of Shah Commission Report - 0६ got done, immediately asthe Report s 

was an important document. 
. * 4th March, 1986 1 No .business could be tramsacted for want 

of quorum. 

12th March, 1986 4 The Committee at jts meeting held on 
12-3-86" in Haryana Bhawan, New Delhi 

E framed ‘the questionnaire on the basis, 
’ of which it was to discuss common 

matters of functioning and scope of the 
Committee with its sister Committees of 
the States of Andhra Pradesh, Tamil 
Nadu and Karpataka. 

14th March, 1986 4 The. Committee was welcomed by the : - . Hon'ble Speaker, Andhra Pradesh. Shri 
Naryana Rao, and discussed the matiers ) . of commeon interest with him. y 

17th March, 1986 _ 4 It was not possible to arrange a megting T दि with the sister Committee of Tamil ता 
Legislative Assembly, because the - Budget 'was to be prescnted on-  that 
day. The Committee discussed with पीट x Hon'ble Speaker the matters of common 
interest. 

. 
_ 

' 18th March, 1986 - 4 The Commitiee. reviewed the' Proceedings of the meetings held on 141 and. 17th March, 1986 at Hyderabad आते Madras | - and discussed the” guestionnaire to be 
discussed with the sister committee of Karnataka Legislature. ! - ! 

r 
- v’ 

. 
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K 48. .22nd March, 1986 
Aok 

2 

59. 25th March, 1986, 3 

50. 31st March, 1986 

के
 
ऋक

ा,
 

- 

‘Committee छा - Govt 

University Library. The 

पं The Committee visited the Stite Céntral 
Library. locited at- Bangalore .and- 
discussed. with the - Diréctor of- thé 
State  Central Library, Bapgalore the 
functioning of the’ Library.” fs7™* 

(if): The Committee discussed matters of 
* common interest, with :the " Members 

of‘Library. Committee of the Karnataka 
Legislatore - " 

The Library Committee _alongwith. the 
‘Assurances  wvisited 

the Sandal wooed Qil Factory, Mysore -and 
Committee also, . 

visited the Krishan Raja Sagar. , . -~ 

The Committee reviewed the proceedings 
of the meetings -of the Commiitee keld o 
14th,  17th, '18th, 21st and .22nd. March, 
1986 at. Hyderabad, Madras, Rameshwagum, 
Bangalore and Mysore respectively and 
after some discussion decided to make 
observationfrecommendstions, if any, in"one 
of its subsequent meetings.. The Commitice 
also thankad' the siaff; whd “accompaniséd 
पाई: Committee on the aforesaid <Stour 

(i) The Committee .did-not accede to the 
- request of Sh, 8. Puaia, MLA regar- 

ding purchase of 4 copies each of 
Churning. of the: Occeans znd Sang- 

“harsh पा Samardhi, written™ by Shri 
S.L. Dhani. ) ‘o 

हा] The Committce also did not agree 
with the request of Sh._ Neki Ram 
MLA iegardmg purchase of": Sainik 
Samac 

(iliy The Commiftce Talso decided that 
those magazines, newspapers and perio- 
dicals which . "दाद, not. frequently 
used, may not be purchased- for the 
Library and recommended some “yerio- 
dicals/magazinés -and. _ncwspapers .that 
may be considered for delétion or | 
replacement. 

i



-~ 

78 

COMMITTEE ON PETITIONS™ " . 

¢ 1, The Comnitte consisting”6f_ five -members ‘of the -Haryana 
Vidhan Sabha was nominated by the Hon'ble Speaker and sofified 
on 6th- March, 1985 for the Seventh Session of the Sixth Vidhan 
Sabha (March, 1985) under Rule 286 (I) of the Rules of Procedure 
-and Conduct of Business in the Haryana Legislitive Assembly. 

2. Ch. Ved दा, ,Deputy Speaker was nominated 85 the Ex-officio 
Chairman of the Commiijttes’ - . 

3. The Committee held a total number of 7 meetings at Chandi- 
garth and 5 meetings outside Chandigarh. The names of the Members, 

' of the Committee and the number of meetings attended by each oné 
of them, are given below; — - 

¢l 

Sr. Name of the Member : No..of meetings 
No. , . attended. 

. 

1., ना. Ved Pal, Deputy Speaker E'x-o_flicio‘ 9 
कि Chairman 

"2, Sh.Balvir Singh Grewal, M.L.A. Member + है" %" -~ - ° 

"3. Sh.Dharambir Gauba, MiL.A. .  Member 6 

4. Sh.Nirmal Singh, MLA.  Member, -, 2 

"5. Sh. Roshan Lal Arya, MLA- Member 10 T 
> 

4. Meetings held and. Business Transacted 
(%] 

. _The details showing the dates of ‘the meetings held, the number 

of Members. Present -and the business transacted at each meeting, are .- 
given below: — . 

Sr.  Date of meeting Number of Business transacted ) 
. No. ) Members — . - 

present N T 

1. Bth April, 1985 3 - The Commitice finalised the detail of the 
the tour progmmme of the Committee 

दर to Andhra Pradesh, Karpataka & Andeman 
and Nicobar Islands for 12 days w.e.f. 
29th April, 1985, 

2. 22pd April, 1985 3 The Committee postponed the already 
' fixed tour apd decided to. indertake the 

- ] tour from 13th May, 1985 to 25th May, 
L . 985 imstead of 29th April, इक,



‘3. -2nd May,. 1985 3 The Committee reviewed the earlier tour 
programme” to the States of Andhra Pra- 
desh, Karnataka and Andeman & Nicobar 

. & . Islands and decided to postpone the same.. 
' T However, the Committee .decided - to  visit 

Srinagar from 24th May, 1985 for three 
. i _days. 

4, 23rd May, 1985 4 The Committee partly framed the question- 
' naire for discussion with the Committee 

. on Petitions of J&K State. But, during 
- . the course of the meeting, on receipt of 

oo i information from Thdian Airlines about 
the non-confirmation .of Air seats, the 

- Committee had to posipone the tour of 
Jammu & Kashmir'State. . 

- 5. वी June, 1935 2 (i) The Committee reviewed the question- 
, naire’ framed earlier. However;, some 

further amendmenis “were suggested 
by the: Committee in its questionndire. 

Y ' (i) The Commitiee > decided to visit 
. . Rajasthan State from 24th June, 1935 to 

नि ) उन June, 1985 . 

6. 24th June, 1985 - 4 The Committee held its sittings at Chandigarh 
‘- instead of Deldi as  earlier dgcided 

. After discussion, it was’ decided that the 
Committee on Petitions should "undertake 
a joint tour with the House Committee 
w.ef. 1st August, 1985, whose Chairman 
is the Deputy Speaker. 

7. 15th Jaly, 1985 4 (i) The Committee discussed the arrange- 
. रह नि ments made/to 9८. made in' connec- 

. ‘ tion with the .forthcoming joint tour 
with the House Committee 

- (ii) The Committee reviewed the question- 
v *  naire  earlier framed 

v’ 

8. 151 Augist, 1985 ° 4 The Committee further reviewed and ap- 
proved the questionnaire of the Committee 
on Petitions. 

9. 3rd August, 1985 2 The Committee, discussed the "question- 
naire¢ prepared amongst its Members. 

10,7 5th August, 1985 2 (i) The Committée held discussion with 
: "~ the Petition Committee of Pondicherry. 

- (ii) The Committee distussed matters of 
| * Parliamentary Practices with the 

Speaker, Pondicherry, Vidhan Sabha, 

(iil) The Committee met his Excellency 
the Lt. Governor of Pondicherry and 
discussed matters’ of common .interest. 

11, 8th Aygust; 1985 2 The Committee discussed matters of com- 
) mopn jnterest agd the facilitics being pro- 

« vided to the Members of both फिट States 
“ with the Hon, Speaker/Dy. Speaker, Home



80, . 

- Minister w'h'_o is also the .Chairman_of 
Amenities Committee and Secretary,” Andhra- 

i Pradesh Legislative Assembly at Hyderabad: 

12. ' 10th ‘August, 1985 2 The Committee फिर "postpone its 

- 

5 ' Proceedings 

tour to Rajasthan State in .its meeting 

hetd at New Delhi and return to Head- 

- quarter. 
- s 2 

«६, e 

A record of the procesdings of the meetings of the: Committee. 

has bzen kept in the Haryana Vidhaa Sabha. Secretariat. 

6. Meeting (वो held' at places other than Chandigarh:— , 

Sr. Place. Date of m’eeti.ng’ ST 
. No- ' ' 

-1, New Delhi (See Sr. No, 8) ) 1-8.85 ' 

2. Madras (See St. No. 9)° At . 38850 कद 8 

3. Pondicherry (See Sr. No. 10} , 7 5.8.85.. ' 

“4. Andhra-Pradesh (See St. No. 11) - ‘8.885 * _ 

5. New Delhi(See’ हा: No. 12) . 10885 - - 

. 7. Thé H"on. Spedker remominated the‘Me_mbers__of the Committee 
or the Eighth Session of Sixth Vidhan- Sabha which was notified 

26th Sept. 1985 ही . ‘on 

The Committee did. not. पाते कप meeting upto 315: March, 1986: 
' . . 

r 
-4 
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“RULES COMMITEE, N 
- " The.,Committee consisting of eight Members * थी the Vidhan 

- Sabba was ncminated by th: Spezker on the 17th April, 1985 vide 
Notification. No. HVS-LA-77/85/24, dated the.18th April, 1985. 

. पाकर Committee heldrorly pne meeting- during the period “under 
.teview. The names of Members and number of meelings attended 
by each one of thim are shownin the following tablé; — - 

Sr. Name of Member .’ No.of meetings | 
_._N__c. . ० N attended 

1. 5. Tara Singh, Speaker Ex-Officio  Chairman | 1L ' 
. ) 1 o 
2. Shri Shamsher Siogh Surjewala, - Member - 

« ‘Trrigetion and Power Minister.- t 

है 3. Smt. Kartar Devi, State Minister Member —— 
for Health. ’ 

4. Dr "Om'._Pa_r___ka_shq'.",’dM':.L.A." Member ° 1 

5. दर (0... ६8एफादा, डाइंण, 1.1... *, Member . .1 

*6"S Tachhman Singh, M.L.A. -+ " Member , 1 

7. Shri Om Parkash (Ber_i)‘ M.L.A. Member. - | 

- 8. Shri'_R_am‘ Bilas _S‘harma, M-.L_.A-.: Member —_ ८ 

49, छा Sri K‘is'harn' 10585, पर्व 7... ‘Member — 

#+  Shri Surender Singh, ML.A. - Special — 
i dw ही 1 - - mvite - 

sSardar Lachhman Singh; M.L.A. résigned फिणा the “membeérship 

of the Rules'Commitice with effect from 7th- November, 1985, vide 

Netification No, HVS-LA-77/85/69, dated’ thie 8th November, 1985: 

**Shri Sri Kishan Dass, M.L.A. was nominated as 8 Member of 

. the Rules Committece for पट: remaining_period of- the; year 1985-86 

with effect from 200 January, 1986 vide, Notification No: HVS-LA- 

" 7785176, ddted the 315 January, 1586 in -the vacancy caused by the 

» 

resignation of :Sardar. L achhman Singh, M.LA; 

जा w5 Ghri Surender Singh; M-L.A” was nominated as_Special’ Invitee 

on the 10th May, 1985 vide. Notification No. HVS-LA-77/85/32 dated the 

13th May, 1935. 
. 

4 " The Rules Commiitee in- its«meeting held on 3rd June, 1985 

, discussed the scope-and functions of. the Committee and authorised 

the सता, Speeker to constitute’a Sub-Committee to ex{__amine’ thoroughly 

the. Ruoles of Proredure and Conduct of Business” in' the Haryana 

Lepislative Assembly and jsuggest amendments, modifications, additions 

|
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जाए: therein wh'e're_v_er it consider necessary. Tt was also decided ' 7 
that the Sub_-_C',_ommitt__‘ee so nominated would scrutinise all the , rules 
denovo and to coansider the. recommendations of the Committec on 
Petitions, made in its: meeting held "छा. 30th August, 1984 and vother. 
specific matters pertaining (0 the Assembly Ritles, ° . 

The Hon, Speaker on the शो Jupe, 1985, 0८णा््पिलटिएं the Subs~ 7 
" -Commitfee of~the Rules’Committee consisting of the following vide 

N_Uh_ti,rfi"_catfoh-“ fiofa:;HV'S-'LA-771’851.!3_3_,' dated the 1ith Jane; 1985 न 

) I '-'ch.‘_.-Kan'w_arl'“sl‘_n"gh__",-fi___'M'.L.-A. e लि Convener N 

- 2. Dr: Om’-‘P_arkas"-h'_,'\--‘M_.L.A___.J ¢ . Member - . N 

3. Sh. Om P"a"r"‘k‘_a_:_s:"h,‘?,('Ben')_-,r_'j"‘M".L'.A".- _ Member “-‘ लि 

o 4 Sh'.__'eR_'a.am. Bilas.Sharma, M.L.A: * M__e_q‘m~be_r— i न ¢ 

- .__MMEE___T_IN"_G'S- OF SUB-COMMITTELE. 7. डी 

The 'Su'b'-C-ommitte-e“. he]_d'lv. 25 me_et'ings.-. The num’b\p'e_r नि .meetings 
attended ‘by each member is shown in.the followin’g 1a'hb.le‘:' लय _ लक का समर व ४ कप के the लिकिशषड bl न L ' .- 

. छा, Neme of Member . T No. ofmdtmes | No. . &\ oL “attended: _ मं नै .t vatiended 2L g 

1. Ch; Kw.an'w._al Singh, M.L.LA"~ . '' Convener Ty, 

a2 19. एफ एद1:250, फ:1... व Member . 7 e 

3. Sh. Om 'Pa"r'k'as’h-(BJeri),__M._L.A"’. L Mémber 14 

4 . Sh. Ram Bilas Shirma, M.LA. ,_ है टिा9िडा लि 4 

'_‘_—__*fi___H__M_e_et_rin__g's"_at-places_ other than _C‘._‘:an_d_igar__h:_-'- e ] ) 

ः The Sub-Committee held two meetings. at-Mussooric -~ which » - 
. include 1_'_11 the total number. of '2u5 megtings: , - दि 

छडास्व5: प्रदान टवसिते, . ] ‘ . 

" " T * - "'-x tr L e 

_,'The"Sub-Committéc examined the first: 131 rules’ of the Rules"of | 
Procedure and Conduct of Business in the Haryana Legislative: Assembly- . 
and-suggested certain amendments, :modifications ;and .addi}t{i_ons ete , 

“therein. B हक ' - कह : ¥ 
b हा व हा & . 1 "5 g 
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2" A record of proceedings) of  the meétings of the Rules. Committes/, - 
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‘Sub-Committee has been kept in.the Haryana Vidhan :Sabha Secretariat. % 

] - * [ o . दे है 1% 4 ifl 
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